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Dated 02-

BEFORE THE HON’BLE NATIONAIL GREEN TRIBUNAL,

IN THE MATTER OF
CHANDRA BHAL SINGH

UNION OF INDIA & ORS.

PRINCIPAL BENCH, NEW DELHI
O.A.NO. 347/2016

VERSUS
... RESPONDENTS

AFFIDAVIT ON BEHALF OF RESP. NO. 14 - MP STATE

BIODIVERSITY BOARD IN COMPLIANCE

OF ORDER

DATED 09.08.2019 and 18.03.2020

[, Jasbeer Singh Chauhan S/o Iate Shri S.S Chauhan, aged about

57 years, Member Secretary, M.P. State Biodiversity Board, 26

Kisan Bhavan, Ist Floor, Arera Hills, Bhopal, M.P., do hereby

solemnly affirm and state on oath as under:-

1.

It oas

That, [ am the Member Secretary of the Respondent No.14
and as such I am well conversant with the facts and
circumstances of the case and am competent to swear this
affidavit.

That vide order dated 09/08/2019 passed in OA No. 347 of
2016, this Hon’ble Tribunal was pleased to make certain
observations with respect to BMC constitution and PBR
preparation at National level and expressed its concern over
the implementation of the BD Act 2002. Government of MP
and MPSBB are one of the respondents of the case.

humbly submitted that Madhya Pradesh Statc
Biodiversity Board has complied with all the dircctions of
Hon’ble Delhi  dated
09/08/2019. BMCs and
preparation of PBRs in the State of Madhya Pradesh is 100%,

as updated on 10/07/2020. We have constituted BMCs and

National Green ‘Tribunal, New

The status of constitution of

prepared PBRs, respectively, at all levels. For detailed

process and updates please see Annexures 1 to 13.
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Constituted

Constitution with l.ocal Total %
| BMCs
Bodies {

gtatus of BMC

" Rural Development & Panchayat

Jila (D1stnct) Panchayal 52 52 | 100.00

Janpad (Block)Panchayat 313 | 313 | 100.00
‘Gram Panchayat S| 22814 | 22814 | 100.00

"fotal [ 23179 | 23179 | 100.00

" Urban l)evelopment‘h -

Nagar Nigam " 16 | 16 ] 100.00

S

‘Nagar Palika 98 | 98 | 100.00
Nagar Parisad | 264 | 264 | 100.00
‘Total | 318 | 318 | 378
Grand Total | 23557 | 23557 | 100.00

Status of PBR Preparation | Total %
Prepared

Rural Development & Panchayat |
Jila (Dlstnct) Panchayat 52 52 100.00

T - T LT LT p e S

313 313 100.00

22814 | 22814 | 100.00

Janpad (Block) Panchayat

Gram Panchayat

Total i 23179 23179 | 100.00

Urban Development B
NagarNigam | 16 [ 16 [ 10000
Na;;as- Paliké{'w” - 98 98 | 100.00

Total 378 378 | 378

Grand Total 23557 23557 100.00

~e N

4. That the MPSBB has also filed an aftidavit of compliance on

27.01.2020 vide Diary No. 164/20 which is at pages 1848 to
2017 of the Hon’ble Tribunal’s paperbook.




5. That the following steps have been taken by MPSBB to
achieve 100% compliance of Hon’ble Tribunal’s directions
dated 09/08/2019;

a. PBRs are validated by BMCs. The ficld verification
and updating of digital and dynamic PBRs shall be
made once the COVID-19 situation normalizes. A copy
of Office Memorandum of Constitution of Monitoring
Committce for overseeing the quality of PBR by NBA,
dated 20.01.2020 is annexed as ANNEXURE : 1 and a
copy of order by NBA to States for constituting State
[.evel PBR Quality Evaluation Monitoring Committee
dated 30.03.2020 is annexed as ANNEXURE : 2.

b. That Madhya Pradesh State Biodiversity Board
complied with the directions of National Biodiversity
Authority, Chennai by making digital and dynamic
PBRs on the basis of secondary data, even under the
prevailing COVID-19 situation in the shortest possible
time frame. A copy of process of preparation of digital
and dynamic PBRs on the basis of sccondary data by
providing  technical  support is annexed as
ANNEXURE-3.

c. Constitution of State l.evel PBR Quality Iivaluation
Monitoring Committec, dated 28/05/2020. A copy of
order of State Level PBR Quality Evaluation
Monitoring Committee dated 28.05.2020 is annexed as
ANNEXURE : 4.

N
- & Constitution of State Level PBR Quality Evaluation

LN

. f\)i : ‘\ ‘)/\ . . .
\‘{S}g‘\ r»{‘)C/lomtormg Sub-Committee dated 24/06/2020. A copy
T, ;

bf order of State l.evel PBR Quality Evaluation
+ Monitoring Sub-committee dated 24.06.2020 is
annexed as ANNEXURE : 5.
c. Constitution of Board I.evel PBR Technical Screening
Committec, dated 18/06/2020. A copy of order of
Board Level PBR technical screening Committee dated
18.06.2020 is annexed as ANNEXURE : 6. All these
committees regularly monitored and guided the

constitution of BMCs and preparation of PBRs.




A copy of Board’s order to Panchayat & Rural
Development Department for BMC formation dated
4.7.2020 is anncxed as ANNEXURE : 7.

A Copy of order of Nomination of PIC and MIC,
dated 08.06.2020 is anncxed as ANNEXURE : 8.

A copy of minutes of meeting of PBR Quality
Evaluation Monitoring Committee, dated 17/07/2020 is

annexed as ANNEXURE : 9,

A copy of minutes of meeting of PBR Quality
Evaluation ~ Monitoring  Sub-Committee,  dated

17/07/2020 ANNEXURE : 10.

A copy of status of BMC as updated on
10/07/2020 ANNEXURE : 11.

A copy of status of PBR as updated on
10/07/2020 ANNEXURE : 12.

A copy of Agenda for Circulation, dated
25/07/2020 ANNEXURE : 13.

6. That MPSBB has complied with 100% targets with respect to

BMC constitution and PBR preparation as per the directions

and orders of Hon’ble tribunal.

. That as per the directions of National Biodiversity Authority,

Chennai digital and dynamic PBRs have been prepared.

It is therefore, most respectfully prayed before this Hon'ble
Tribunal that the present affidavit on behalf of MPSBB may
be taken on record and the penalty, if'any levied on the Board,
since 18/03/2020 may kindly be waived, taking into
consideration the fact that MPSBB had overcome all its
challenges even during COVID-19 pandemic situation and
has achieved 100% status in constitution of BMCs and
preparation of PBRs. The deponent shall cver pray as duty

bound for the same.

DEPONENT
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VERIFICATION

[, the above named Deponent do hereby verify that the
contents of this Affidavit are true to the best of my knowledge
and belief and no material fact has bcen concealed or

suppressed there, from.

Verified On 'l‘hise‘};D_a)\//Of September, 2020 At Bhopal.
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OFFICE MEMORANDUM

Sub: Constitution of Monitoring Committee for overseeing the quality of People’s
Biodiversity Registers (PBRs) by evolving a suitable mechanism - regarding

Ref: Office Memérandum No. C-12027/6/2016-CS 1l dated 15/01/2020 of the
Ministry of Environment, Forest & Climate Change, CS-lll (Biodiversity)
Division. /

Section 41(1) of the Biological Diversity Act, 2002 states theét, “Every local body shall
constitute a Biodiversity Management Committee within its area for the purpose of promoting
conservation, sustainable use and documentation of biological diversity including
preservation of habitats, conservation of land races, folk varieties and cultivars, domesticated
stocks and ‘breeds of animals and microorganisms and chronicling of knowledge relating to
biological diversity.” ‘

2. As per Rule 22(6) of the Biological Diversity Rules, 2004, the main function of the
Biodiversity Management Committee is to prepare People’s Biodiversity Register in
consultation with local people. The Register shall contain comprehensive information on
availability and Kinowiedge of iocal biological rescuices, their medicinal or any other use or
any other traditional knowledge associated with them. The People’s Biodiversity Registers
shall be maintained and validated by the Bio-diversity Management Committee.

3. People's Biodiversity Registers (PBRs)) are statutory technical documents that capture all
the details of biological resources and associated knowledge available in the jurisdiction of
the local body. Any person or entity accessing these biological resources or associated
knowledge for research / bio-survey / bio-utilization / commercial utilization, are under
obligation to share a portion of their benefit to the local communities to help in the
conservation and sustainable availability of these resources.

4. Preparation of PBRs require technical expertise at various stages. Compiling and

collating the biological resources requires a comprehensive understandihg of the subject

matter. Therefore, a general awareness is required amongst local bodies for decision making
J in the use of biological resources available in their jurisdiction.

5. The Principal Bench of the Hon’ble National Green Tribunal vide Order dated 9™ August
2019 in OA No. 347 of 2016 had issued instructions to constitute a monitoring Committee to
oversee the quality of PBRs on sample basis by evolving a suitable mechanism.
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6. Ministry of Environment, Forest and Climate Change vide Office Memorandum referred
above, has constituted two Committees which will monitor the quality of PBRs.

7.

8.

The Committees would be as follows:-

A. Nonitoring Committee — !

for States / Union Territories — Andhra Pradesh,

Chhattisgarh, Mahardshtra, Gujarat, Telangana, Karnataka, Kerala, Tamil Nadu,
Madhya Pradesh, Odisha, Goa, Andaman and Nicobar, Dadra and Nagar Havéli, Diu

and Daman, Lakshadweep and Puducherry is as below: Y
S.No. | Name Designation / Organisation | Chairperson /
| - ' : Members ,
1 Dr. S.K. Khanduri Ex-PCCF, Kerala Chairperson )
Dr. Joseph Bagyaraj Microbiologist and Honorary | Member
- Scientist :
3 Dr.Oomen V Oomen Ex -Chairman, SBB, Kerala | Member
4 Dr. D. Narasimhan Retd. ~ Professor, Madras | Member
' | Christian College
5 Dr. Ramakrishna Ex-Director, ZSlI Member
6 Dr. V.G. Maiathi Ex-Principal Scientist, ICAR | Member
B. Monitoring Committee = Il for States / Union Territories — Arunachal Pradesh,
Assam, Bihar, Himachal Pradesh, Jharkhand, Haryana, Manipur, Mizoram,
Meghalaya, Nagaland, Punjab, Rajasthan, Sikkim, Tripura, Uttar Pradesh,
Uttarakhand, West Bengal Chand:garh Delhi, Jammu and Kashmir and Ladakh is as
below:
S.No. | Name Designation - | | Chairperson /| !
o Organisation | Members
1 Dr.R.B.S. Rawat Ex-PCCF, Uttarakhand Chairperson
2 Dr. AK. Gupta Ex- PCCF, Tripura Member
3 Shri R.R. Shukla Ex-PCCF, Kerala - “Nember
4 Shri Arakkal Ashraf Ex-PCCF and Ex Member | Member
Secretary, Maharashira
SBB
5 Dr. P.K. Singh Principal Scientist, Natlonal Member
Bureau of Animal Genetic
Resources
6 Dr.M. Sanjappa Ex-Director, BSI Member
7 Dr.NeelimaJerath Ex-Member Secretary, | Member
Punjab SBB & DG, Science
City, Kapurthala’

The Secretary, NBA would serve as Member Secretary for both the committees.




iy
°

9. The Monitoring Committees would have the following terms of reference:
i. To oversee the quality of PBRs on sample basis by evolving a suitable mechanism;

ii. To interact with relevant stakeholders who are involved in the preparation of PBRs
or as it deems fit;

iii. To submit report to NBA every three months. The first report is to be submitted on
or before 31st March 2020,

10. The tenure of the Committee shall be for a period of two years from the date of its
constitution. The NBA may amend the TORs, if required.

11. The guidelines for the Committee shall be as referred to in Annexufe A

12. This issues with the approval of the competent authority. f

- . v

———

(J.JUSTIN MO N. IFS)
Secretary, National Biodiversity Authority.
To

All Members of the Committee (as per Annexure 1)
All Chairman’s of State Biodiversity Boards

All Member Secretaries of State Biodiversity Boards
Private Secretary to Chairman, NBA

Administrative Officer, NBA

Accounts Officer, NBA

Guard File -

N oA




ANREXURE - | 4 S

CGUIBELINES

The following guidelines are issued for proper conduct of the meeting to achieve the expected
outcomes.

1. Committees are being constituted mainly to advise NBA on technical, techno-legal,
administrative, scientific, statutory and miscellaneous matters. The role of the
Committee is more or less similar to that of ‘Amicus Curiae’in the Court of Law.

2. Chairman/Member Secretary of the Committee are empowered to invite/seek opinion
of experts/special invitees, academicians and others as they deem fit.

.
Y

3. The Chairman and members are requested to kindly make it convenient to attend the
meeting at the fixed venue and time. The NBA / State Biodiversity Board (SBB) will
arrange transport from Airport / Railway station / bus stand to and from the venue of
the meeting.

4. The travel of cost by Air (Air India - economy class) / train (AC-ll Tier) / road mileage
etc,, incurred by the Chairman and the members / invitees will be reimbursed on
production of the tickets / boarding pass along with bills in the prescribed format
provided by NBA/SBB. The lodging and boarding will be provided by the NBA/SBB.

5. As per the directions issued by the Ministry of Finance vide O.M. no. No.19024/
2212017-E. IV, dated 19" July, 2017, the Members are required to purchase the ticket
from three authorized travel agents viz. M/s Balmer Lawrie & Company limited (BLCL),
M/s Ashok Travels & Tours (ATT) and Indian Railways Catering and Tourism |,
Corporation Ltd. (IRCTC), or tickets may be booked directly from the Airlines.

6. The Chairman of the committee is entitled for an amount of Rs.6000/- as sitting fee
per day. Members and other invitees are entitied for an amount of Rs.4000/- as sitting
fee per day.

7. As per OM. No. 19047/10/2016-E-IV dt 12/4/2017 issued by Ministry of Finance, non-
official members alone are entitled to draw sitting fees for attending the meetings of
the Expert Committee. The definition of Non-official members as per OM are as
follows: "For the purpose of grant of sitting fee only such persons are to be considered
as non-officials who are not employed in any institution / orgamsat/on / body funded by
the Central Government".
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8. The committee is requested to submit a quarterly report to the NBA duly authentncated
by all the members. The NBA in turn shall furnish the report to the MoEF&CC. in
order to finalize and submit the report, a lump sum of Rs.5,000/- will be paid to the
Chairman per quarter, to meet the postal expenses, mobile, internet charges and cost
of secretarial assistance at his place of stay on request. For payment of lump sum, a
self-declared certificate to the effect that the expenditure has been incurred for the
above purpose has to be furnished by the Chairman.

9. The committee shall oversee the PBR preparation in accordance with the provisions of
the Biological Dlversny Act, 2002 and the Rules / Regulations / Guidelines framed

thereunder.

10. The Chairman and members shall exchange notes and views on the subject matter to
be discussed during the meeting / field visit. Given the sépsitivity and nature of
deliberations of the Committee, members are requested not to-engage in any bilateral
discussion with non-members regarding the subject matter. he

X=X-X




ANNEXURE — i

Dr. S.K. Khanduri, 409, Nilaya Hills, Haridwar Bypass, Dehradun 248001,

Uttarakhand.
Tel: 9871800409; skhanduri57@agmail.com

Dr. R.B.S. Rawat, 188/1 Doon Valley Officers Society, Vasant Vihar, Dehradun

248006, Uttarakhand.
Tel: 9412051550; rabhubirZZG@qmail.oom

Shri R.R. Shukla, 107/112 (A) Jawahar Nagar, Kanpur-208012, Uttar Pradesh.
Tel: 91 9895076129; rrskerala@yahoo.co.in

!

Dr. A.K. Gupta, Senior Professional Fellow, Wildlife institute of Jndla P. O. Box #18
Chandrabani, Dehradun 248001, Uttarakhand.
Tel: 94364 50822; akphayri@gmail.com

Shri Arakkal Ashraf, No-115/116, Swaraj Nagar, Manewada , Nagpur, Maharashtra.
Tel: 8208020463 | ash.arakkal@gmail.com

Dr. Joseph Bagyaraj, No. 41 RBI Colony, Anand Nagar, Bengaluru, Karnataka.
Tel: 91- 9448465368; djbagyaraj@gmail.com

Dr. M. Sanjappa, 502, Block C-7, KendriyaVihar, Ballari Road, Yelahanka, Bengaluru

560064, Karnataka.
Tel: Phone: 080 23330153 Ext.302. Email: sanjappam@ymail.com

Dr. Ramakrishna, Flat No. 6, Navami Varsha Apartment, Srinivasapura, Opposite JSS
Engineering College, Bangalore — 560060, Karnataka.

Tel: 7760669210; ramakrishna.zsi@gmail.com

Dr. P.K. Singh, E-2, National Bureau of Animal Genetic Resources, GT Road bypass,

PO Box-129, Karnal 132001, Haryana.
Tel: Ph. 09416411329(M); pksinghmathura@gmail.com

10

Dr.Oomen V Oomen, GRA E-77, Gandhipuram, Sreekaryam, Trivandrum 695017,

Kerala.
Tel: 9447728940 Email: commenvo@gmail.com,

.
R

i

Dr V.G. Malathi, Sreekumaran Hlll Crest Apartment, CKS Avenue, Thondamuthur,

Coimbatore 641046, Tamil Nadu.
Tel: 81106986093; vgmalathi@redifimail.com

12

Dr.NeelimaJerath, Director General, PushpaGujral Science City, Jalandhar-Kapurthala

Road, Kapurthala, Punjab.
Mob: 7087032265 / 9417555857; neelimaki@yahoo.co.uk

13

Dr. D. Narasimhan, No. 5, Santhana Lakshmi Street, Rajeswari Nagar Selaiyur,
Chennai-600 073, Tamil Nadu.
Mobile: 98402 31967; narasimhand@gmail.com
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A No. 347/2016 filed by Shri. Chandra Bhal Singh before the Principal Bench of

refér to this office letter even no. dated 8th November 2019 (copy enclosed as Annexure 1), by
which the State Government was requested to take proactive steps to complete the formation of
Biodiversity Management Committees and preparation of Peopies Biodiversity Registers for all the
local bodies of the State as directed by the Hon'ble National Green Tribunal before 31/01/2020.

The status of BMCs formed and PBRs prepared in your State is as foliows:-

Timeline Total no. of local BMCs formed PBRs prepared
bodies (Target no)
As on 31/07/2019 23617 23438 890
As on 31/01/2020 19352 938

As is evident from the above, though substantial progress has been made in respect of BMC
constitution, more efforts are needed for preparation of PBRs and the task has not been completed
as per the Orders of the Hon'ble NGT.The Hon'ble NGT vide Order dated 18/03/2020 has
instructed all the defaulting states have to deposit Rs. 10 lakhs per month starting from
01/02/2020 to the Central Poliution Controi Board (CPCB) tili such time, the task is fully
completed. Copy of the Order of the Hon'ble NGT is enclosed as Annexure |l.

While the Ministry of Environment, Forest and Climate Change and National Biodiversity Authority
have been providing the required technical support for achieving the above task, the State
Government is requested to provide the required infrastructure and financial support for
accomplishing the target and accordingly instruct the Department of Rural Development and
Panchayati Raj under whom the local bodies function to complete the process at the earliest.

Once the above task has been accomplished, you are requested to inform the status, so that action
can be taken to inform the Hon'ble NGT and the CPCB to stop recovering the penality from your State
from the date of completion.

Preparation of good quality PBRs is very critical for the conservation of our biological resources. The
amount that would accrue for BMCs as part of Access and Benefit Sharing (ABS) would greatly
depend on the biological resources indicated by the PBRs. Therefore it is very important to prepare a
good quality PBR as per the format recommended by NBA. This exercise may require between
Rs 5-7 lakhs per PBR depending on the extent of area under the jurisdiction of the local body and the
biological diversity values therein.

4
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In this regard, State Governments may consider spending part of the budget allocated for the
Panchayati Raj Department for strengthening the BMCs and preparation of PBRs. State
Governments may also consider utilizing the Compensatory Afforestation (CAMPA) Fund, in
accordance with section 5(3) of the CAF Rules, 2018 for this purpose and accordingly prepare the
Annual Plan of Operations for utilization of STATE CAMPA Funds.
In order to evaluate the quality of PBRs prepared by the States, NBA with the approval of the
Government of India has constituted two Committees as directed by the Hon'ble NGT, which are
. currently in the process of evaluating the quality of PBRs on a sample basis. Copy of the OM
¢\ constituting the Committee is enclosed as Annexure lll. But considering the large number of PBRs to
\  be evaluated, it would be practically difficult for this Committee to conduct an extensive evaluation of
| the quality of the PBRs prepared. Therefore, State Govemment is ddvised to constitute a 5-7
members State-level PBR Quality Evaluation Monitoring Committee, comprising of subject matter
;i experts including superannuated forest service officers which could oversee the quality of PBRs by
{ evolving a suitable mechanism and also to support the National PBR Monitoring Committee
| appropriately. The NBA has developed a PBR Quality Evaluation Framework (Annexure IV), which is
i to be used to be used by the State-level PBR Quality Evaluation Monitoring Committee.

In the light of the recent NGT Order, you are requested to review the action taken till date with the
concerned officials and finalize a road map for accomplishing the task of completing the formation of
BMCs and preparation of good quality PBRs and inform this office.

In order to constantly monitor the progress in the matter, we have planned to organize interactions
with the State Biodiversity Boards / UT Biodiversity Councils through video-conferencing organized
with technical assistance from NIC, Chennai (dates and time given below) and you may please
advise your officers to participate.

S.No. Date Time
1 28/04/2020 14.30 - 1700 hrs
2 29/05/2020 14.30 - 1700 hrs
3 29/06/2020 14.30 - 1700 hrs
4 30/07/2020 14.30 - 1700 hrs
5 31/08/2020 14.30 - 1700 hrs
[ 6 | 21/09/2020 | 11.00-1330hrs |
Thanking you, =

Yours sincerely,

Ml

(Dr. V. B. Mathur)
Chairperson

To

Shri Igbal Singh Bains, IAS
Chief Secretary
Government of Madhya Pradesh



ST Annexure
% el 5= "‘ﬁ%%
A o A N
! \ ,: 1 § 2@ %
R T 7 o
UL e T N DS ~ TV
€. fe. & e e e feRoa miire
\ -y . .
s{edaer : Heational BicGiverrity Authority
Dr. V. B. Mathur FRG TIER
Chairperson - Government of India

=

N

D.O No. NBA/15/30/2019/SBB/NGT/23 N g

Dite: 8" November, 2019

Dear Shsg Mm’!'v} :

Sub: Implementation of the Order of the Hon'ble Principal Bench of National Green Tribunal, Delhi
with respect to the formation of Biodiversity Management Committees (BMCs) and People's
Biodiversity Registers (PBRs) —reg

Ref: OA No. 347/2016 filed by Chandra Bhal Singh (copy enclosed)

The National Biodiversity Authority (NBA) and State Biodiversity Boards (SBB) have been
functioning to conserve, facilitate and regulate the biological diversity of the country within their
jurisdiction as per the provisions of the Biological Diversity Act, 2002. The Act envisages that the
State Government shall constitute Biodiversity Management Committee (BMC) in each local body
which will document the biological resources in their jurisdiction and prepare a People's Biodiversity
Register (PBR). The use of any biological resource for commercial use by an Indian entity would
require the consent of the concerned BMC and the SBB and in the case of a foreign entity, the approval
of the NBA is mandatory.

As there has been an inordinate delay in the formation of the BMCs and completion of PBRs, the
Principal Bench of the Hon'ble Green Tribunal vide Order dated 9th August 2019 in OA 347/16 had
issued directions to the State Governments to complete the process of BMCs and PBRs in their
respective states by 31st January 2020 and had instructed the Ministry of Enviroftment, Forest and
Climate Change (MoEF&CC) and the National Biodiversity Authority to conduct 2 monthly review on
the progress made by the State Governments and submit a compliance report to the NGT. The Hon'ble
NGT has also ordered that if the process of BMC formation and PBR preparation is not completed
before the stipulated deadline, the State Governments shall pay a fine of Rs. 10 lakhs every month to the

Central Pollution Control Board which can be used for environmental conservation. A copy of the

Order of the NGT is enclosed as Annexure 1.

As per the instructions of the Hon'ble NGT, the MoEF&CC and NBA had convened a review
meeting on 30/09/'20149 and 17/10/2019 at Delhi. A copy of the minutes is enclosed as Annexure II and
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11, The monthly meeting in November 2019 would be held on 27-28" November, 2019 at Chennai for
which the meeting notice has been sent to all the Chairman / Member Secretary of the SBBs.

As the responsibility to constitute the BMCs and complete the preparation of PBRs is with the
State Governments, I request you to kindly conduct a monthly review at your end, so that the Order of
the Hon'ble NGT can be complied within the stipulated deadline. You are requested to kindly furnish a
report in this regard to the National Biodiversity Authority on or before 1st December 2019, to enable us
to submit a compliance report to the Hon’ble NGT. '

Encl: As above !

To

Shri Sudhi Ranjan Mohanty, IAS
Chief Secretary,

Government of Madhya Pradesh
MP Mantralaya, Vallabh

Bhavan Bhopal - 462004
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Process of People’s Biodiversily Register (PBR)
(Digital and Dynamic PBR on the Basis of Secondary Data)

i. introduction-
The Hon’ble NGT has passed order in case 347/2016, dated 09.08.2018

and 18.03.2020 that every BMCs at Panchayat and Urban level have to prepare
PBRs. In Madhya Pradesh the total no of BMCs are 23,557 at Panchayat and
urban level. In compliance to this order of Hob’ble NGT and in Covid-19
scenario, the National Biodiversity Authority (NBA) has issued direction to SBB
to prepare digital and dynamic PBR on the basis of secondary data (Annex-1
NBA Meeting). In this regard to prepare PBRs on the basis of secondary data,
the MPSBB has taken approval in its 17" Board meeting of MPSBB. The MPSBB
is providing technical support to all local bodies for preparation of PBRs.

The MPSBB has developed mechanism for collecting secondary data
from different department, institutes, websites, old PBRs and local body
sources and organised them in relevant format of PBRs in digital form. The
MPSBB has communicated the collected secondary data information to local
bodies as per their requirement.

The MPSBB has detailed the process of secondary data collection and
organise them in relevant formats of PBRs of BMCs.

2. Background-
2.1 Present Status of BMCs

S.No. | Local Body Level Total no of local No of BMCs
bodies Constituted
*
1 Panchayat | Zila Panchayat 52 52
Janpad Panchayat 313 313
Gram Panchayat 22,814 22,814
Total 23,179 23,179
2 Nagar Nagar Nigam 16 16
Nik
tKay Nagar Palika 98 98
Nagar Parishad 264 264
Total 378 378
Grand Total 23,557 23,557

* Note- As on date 100 percent BMCs are constituted
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As per the amendment in MP Biological Diversity Rules, 2004- Rule 23 (2) total no
of 13718 JFMC cum BMCs have been constituted at Gram Sabha level by Forest
Department.

As per order of Department of Urban Development, Govt of MP dated 8 June
2020 PIC of council (Chairmen of council) of Nagar Palika and Nagar Parishad and
MIC (Mahapor of council) of Nagar Nigam are nominated for functioning of BMCs
at all urban body level in the state. { Annexure-1) ’

As per order of Department of Panchayat and Rural Development, Govt of MP
dated 4 July 2020 all administrative committee (Where local body Panchayat
dissolved) and Panchayat ( Panchayat level where BMCs have not constituted)
have been ordered for performing BMCs responsibilities. ( Annexure-2)

2.2 Present Status of Digital and Dynamic PBRs prepared -

S.No. | Local Body Level Total no of Total no of PBR Prepared
local bodies No of PBRs No of digital and
Prepared dynamic is prepared
(2008-2019)* (Soft copy)
(Hard copy) (2020-2021)
1 Panchayat | Zila 52 00 52
Panchayat
Janpad
Panchayat 313 00 313
Gram 22814 887 22814
Panchayat
Total 23,179 887 23,179
2 Nagar Nagar
Nikay Nigam 16 00 16
Nagar
Palika %8 03 98
Nagar
Parishad 264 00 264
Total 378 03 378
Grand Total 23,557 890 23,557

*Note- 890 PBR have been prepared (printed) during the year 2008-2019. Digital
and dynamic base PBR have been prepared with secondary data. Secondary data
received from line departments and local body. As on date 100 percent Digital

and dynamic PBRs are completed.

2.3 PBR Formats -

The National Biodiversity Authority (NBA) Chennai in has developed

PBR formats. The MPSBB has rationalized the formats further to document

practical and precise data on biodiversity.



2.4 Langueage of Formats-
Bilingual PBR formats were developed in Hindi and English.

2.5 Chapters- All the formats have been classified in to 7 chapters as

shown below-

Chapter No

Name of Chapter

General Information

Peoplescape, Landscape, Waterscape and Soil

Forest Biodiversity

Agro Biodiversity

Aguatic Biodiversity

Traditional Knowledge

NI U R W N R

Access Benefit Sharing (ABS)

Chapter wise details are shown in the following table below —

Chapter Title Details
1 General Information | 1. Biodiversity Management Committee
(BMC) of Gram panchayat
2. Traditional Healers & Practitioners
3. Details of individuals, schools,
colleges, universities and government
institutions, involved in the
preparation of the PBR
2 Peoplescape, People, Land, Water body and Soil
Landscape, details
Waterscape and Soil
3 Forest Biodiversity Wild flora-
1. Trees, Shrubs, Herbs, Tubers, Grasses,

4

Climbers,

Plants of Medicinal Importance,
Plant Species (Non Timber) of
Importance of Economics, Social,
Cultural and Health

Timber Plants

Wild fauna-

e
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Chapter Title Details ]
4 Agro Biodiversity Agriculture Sector-
1. Crop plants- Rabi (October-Feb),
Kharif (July-September), Zaid (March-
June)
2. Fodder Crops/species, Rabi (October-
Feb), Kharif (July-September), Zaid
(March-June)
3. Crop Weeds
4. Wild relative of Crops
5. Pests of Crops
6. Organic Farming
Agro Biodiversity Horticulture Sector-
Agro Biodiversity 1. Fruit Plants,
2. Vegetable plants,
3. Floriculture,
4. Ornamental Plants, Trees, Climbers
and others,
5. Cultivated Medicinal Plants (Herbs,
Shrubs, Trees and others )
6. Cultivated Timber Plants
Animal Husbandry
1. Domesticated Animals (cattle, buffalo,
sheep, goat)
2. Domesticated Birds (poultry)
Markets ( Agriculture Crops, Horticulture
crop, Medicinal Plants, Domesticated
Animals and other products)
5 Aquatic Biodiversity Aquatic Fauna
1. Culture Fisheries(Domesticated)
2. Wild Fisheries
3. Wild Aquatic Fauna (Other than
Fishes)
Aquatic Flora
4. Cultivated aquatic flora
5. Wild aquatic flora
6 Traditional 1. Traditional knowledge related to
Knowledge Forest Biodiversity,

2. Traditional knowledge related to
Agro-biodiversity,




Sharing (ABS)

Chapter - Title Details
. Traditional knowledge related to
Aquatic Biodiversity
7 Access Benefit | 1. Details of Tradable Biological

Rescurces available
(Quantitative/ value / Market
status)

. Details of Access to Benefit Sharing

from Biological Resources and
Traditional knowledge (Granted
permission, details of the collection
fee imposed, and ABS amount
received, mode of their sharing)

2.6 Role of BMCs/ local body -
2.6.1 MPSBB helped all Rural and Urban local body level BMCs to

collecte secondary data, collate it to fit in to PBRs formats
and Digital and Dynamic PBRs were made (In soft copy). The
secondary data have been collected from head quarter

(Bhopal) districts and janpad level line department offices.

2.7 Role of MP State Biodiversity Board (MIPSBB)-

2.7.1 The Madhya Pradesh State Biodiversity Board have provided
technical support to all BMCs for collection and compilation
of the secondary data.

2.7.2 The MPSBB has also collected secondary data from all
through biodiversity cell within the line departments;
biodiversity related websites GOl and Govt of MP, compiled

them in PBR formats and all data were provided to BMCs.

2.7.3 After consultation with BMCs, the final soft copies of all PBRs

have been stored at MPSBB.




3. Stete level initiative-

3.

4%

B

3.2

3.3

Constitution of PBR Monitoring and Quality evaluation
commitiees-
3.1.1 State level Committee- State level PBR monitoring and

3.1.2

3.1.3

quality evaluation committee has been constituted under
the chairmanship of Chief Secretary, Govt. of MP.
{ Annexure-3)

State level Sub Committee- State level PBR monitoring and
quality evaluation Sub-committee has been constituted
under the chairmanship of Member Secretary MPSBB.
( Annexure-4)

MPSBB Level Screening Committee- Board level PBR
monitoring and quality evaluation screening committee has
been constituted under the chairmanship of Assistant
Member Secretary(C&D) MPSBB with subject experts
( Annexure-5)

Note- NBA Level Committee- NBA level PBR monitoring and
quality evaluation committee has been constituted by
National Biodiversity Authority, Chennai (TN) under the

chairmanship of Dr. S.K. Khanduri, Ex-PCCF, and Kerala-
(Constitution of Monitoring Committee for overseeing the quality of
PBRs by evolving a suitable mechanism-regarding). (Annexure-6)

Special MPSBB Board Meeting for Digital and dynamic PBR-

A special Board meeting of MPSBB (17" Board Meeting) was
organised on 2" June 2020 under the chairmanship of chief
secretary, Government of Madhya Pradesh for needed
approvals for preparation of digital and dynamic PBR by
using available secondary data.

Official directions-

3.3.1

The Principal Secretary of forest department has issued
instructions to all line departments to generate secondary
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3.4

digital database in prescribed PBR format and make available
to MPSBB in soft copy. { Annexure-7}

3.3.2 The MPSBB has communicated to all districts collectors, CEO
Zila panchayat, DFOs, and all district level offices of line
department to compile and send secondary data of every
local body in prescribed PBR format ( Annexure-8)

Video Conferencing (VC)-

3.4.1 Forest Department VC- First State level Video conferencing
was organised on 19 Jun 2020 by Forest department for
collecting secondary data of forest area of local body.

3.4.2 Forest Department VC- Second State level Video
conferencing was organised on 9 July 2020 by MPSBB
through NIC Centre for collecting secondary data of forest
area of local body.

3.4.3 Panchayat Department VC- State level Video conferencing
was organised on 16 July 2020 by Department of Panchayat
and Rural Development through NIC Centre for preparation
of digital and dyanamic PBR at Panchayat level (CEO-Zila
Panchayat)

3.5 Constitution of State level PBR Cell-

The state level PBR preparation cell has been constituted at
MPSBB, Bhopal (Annex-9). The function of the cell is to provide
technical support to local body at Janpad and districts level for
preparation of digital and dynamic PBRs. MPSBB has nominated
Dr. Bakul Lad, Assistant Member Secretary C&D of Board to work
as State coordinator for PBRs.

The 5 Technical Experts (TE) PBR with the background of
Biodiversity related subjects, 1 NBA appointed UNDP intern and 1
Technical Experts for data Management are part of the PBR cell of
MPSBB.
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3.5.1 Composition of State level PBR Celi-

1. Shri R. Sreenivasa Murthy,Miember Secretary MPSBB —(Patron)
2. Dr Bakul Lad, Asst. Member Secretary MPSBB,
( State PBR coordinator)
Dr. Elizabeth Thomas, Asst. Member Secretry MPSBB,
(Asst. PBR State coordinator)
Dr Kunika Silodiya, TE-PBR, MPSBB
Dr Gaurav Singh, TE-PBR, MPSBB
Shri. Prakhar Gupta ,TE-PBR, MPSBB
Vijesh Haryale, TE-PBR, MPSBB
Prakesh Mehta, TE-PBR, MPSBB (Process cordinator)
Pankaj Shubam, UNDP-NBA Intern
10 Piyush Jadam, Data Managent TE- PBR

w
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3.6 Technical Support from M.P. Council of Science & Technology
Bhopal (MAPCOST)

3.6.1 GIS based digital map for Panchayat- The GIS based digital
maps have been prepared for all 313 Janpad level covering
all districts with the layers of Panchayat boundary, forest
cover, water body, drainage and road.

3.6.2 GIS based digital map for Urban Local Body (ULB)- The GIS
based digital maps have been prepared for all 378 urban

~ local body level covering all districts with the layers of Nagar
Nigam, Nagar Palika and Nagar Parishad boundary, forest
cover, water body, drainage and road.

3.7 Technical Support from IT Cell of Department of Forest -

3.7.1 The GIS based digital maps of forest division > range> beat>
compartment with forest cover area and water body
received from IT Cell of forest department. These maps were
used to identify the forest cover and water body under the

BMCs area.



4. Districts level initiative-

District level Noda! officers for PBR —

Chief executive officers of Zila Panchayat and Chief executive officers of
Nagar Nigam/ Nagar Palika has been nominated as districts level nodal
officers for Panchayat and Urban sector respectively for PBR
preparation. (Order of Principal Secretary, forest department, Govt of

MP- Annexure-7)

5. Methodology ( Adopted at MPSBB level) -

5.1 Segregation of Chapters-
PBR does have seven chapters which is further divided in to two

parts-

Chapter Name of Chapter Chapters Segregated for
No Secondary data collection
1. General Information Part-1
2. Peoplescape, Landscape, General information
Waterscape and Soil
3. Forest Biodiversity Part-2
4, Agro Biodiversity Blodlversnty.-. . .
Sector specific information.
5. Aquatic Biodiversity
6. Traditional Knowledge
7. Access Benefit Sharing (ABS)

Data necessary for completing Part-01 and Part-02 of the PBR register
was collected separately.

5.2 Source of Data for General Information ( Part-1)

5.2.1 National Population Register (NPR) 2011 Census Data
(Census code-2011)
The secondary data have been collected for local bodies list
with district, Block and village name from local government
directory along with following Gram Panchayat, district,
Tehsil, Block specific information .
I. Geographical area (Hact./ Sq Km)




|

. Total House holds

. Total population,

Iv. Total population of male and female,

. Water resources (status) Well, handpumps, tubewell/
borewell, Spring, River/ Canal, Pond/ lake/tank

. Nine fold Land classification (Hectares) - forest area, area
under non agriculture uses, baren and uncultucable land
area, permenant pasture and other grazing land area,
land under miscelaneous tree crops etc area culturable
waste land area, fallows land other than current fallows
area,current fallows area and net area sown

. District wise Climatic Data- Rainfall, Max temp and Min

\'%

Vi

Vv

temp.

5.2.2 Department Farmers Welfare and Agriculture Development
Govt of MP - Soil type- Categories and Districts

e

S.NO. Type of soil No. of Name of Districts
district
1. Shallow and 3 Betul, Chhindwara and Seoni
Medium
black soil
2. Deep 37 Narsinghpur, Hoshangabad,
medium Harda, Shahdol, Umaria, Jabalpur,
black soil Katni, Sagar, Damoh, Vidisha,
Raisen, Bhopal, Sehore, Rajgarh,
Ujjain, Dewas, Shajapur,
Mandsour, Neemuch, Ratlam,
Jhabua, Aleerajpur, Dhar, Indore,
Khargone, Barwani, Khandwa,
Guna (Partily) & Sidhi (Partly),
Anuppur, Ashoknagar, Burhanpur
shivpuri (Partly) Datiya (Partly)
Singrolee
3. Alluvial Soil 4 Gwalior, Morena, Sheopurkala,
Bhind & Shivpuri (Partly)
4 Mixed Red & 8 Mandla, Dindori, Balaghat, Rewa,
Black soil Satna, Panna, Chhatarplur,

Tikamgarh, Shivpuri (Partly) Guna
(Partly & sidhi (Partly)

10



5.2.3 M.P. Council of Science & Technology Bhopal (MAPCOST)-
GPS coordinates (latitude and longitude) of local bodies
collected from MPCOST data.

5.2.4 Janpad level PBR Prcject- Name of colleges and schools
participated in preparation of PBR

5.3 Process for Data for General Information (Part -1)

5.3.1 Classify local body of Panchayat- The data of local body
were classified in to Zila Panchayat, Janpad Panchayat and
Gram Panchayat, and data of urban local body were
classified in to Nagar Nigam, Nagar Palika and Nagar
Parishad.

5.3.2 Generation of Unique ID — Every local body have been
assigned a Unique ID to facilitate easy database
management.

5.3.3 Preparation of Database- Common database in excel sheet
was prepared by using data collected from various sources
and same was arranged as per PBRs requirement. (NPR Data,
Soil type, Demography, Population etc)

5.4 Source of Data for Biodiversity Specific information (Part-2 )

5.4.1 Information from line department-
The districts offices of line department have provided secondary
data to MPSBB.

a) Forest working Plan- The secondary data of forest
biodiversity has been collected from the office of PCCF
working plan, forest department.

b) Agriculture, Horticulture, Animal Husbandry and Aquatic
Data- Secondary data agro-biodiversity (agriculture and
animal Husbandry)/ aquatic biodiversity is collected from
the respective line departments.

c) Secondary data from the PBR project at Janpad level-

11
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The school and Colleges are preparing the PBRs at Janpad
Panchayat level with the financial support of MPSBB. The
secondary data of these PBR have been used in preparation

of digital and dynamic PBRs

5.4.2

Department's Official

Website-

Secondary data were

collected from official websites of the concerned line
departments.
S.No. | Central/ State Sector Name of Department Website address for secondary data
collection
1 Central Government | Office of the Registrar https://censusindia.gov.in/2011-
Departments website General & Census common/introductiontonpr.htmi
Department of Soil Type Categories and Districts
Agriculture, Cooperation http://www.mpkrishi.org/krishinet/Compen
& Farmers welfare dium/Basic_soiltypecategories.asp
1 State Government | Forest Department | Online Working Plan data form website
Department- working plan data https://mpforest.gov.in/

Biodiversity Cell

Department of Agriculture
(Kisan kalyan and krishi

1. Online statistics of agriculture of MP
data from website

Vikas Vibhag) http://mpkrishi.mp.gov.in/
http://agricoop.nic.in/agriculturecontingenc
y/madhya-pradesh
2. Agroclimatic Zone of Madhya Pradeh
http://remote-
sensingandgis.blogspot.com/2010/09/agro-
climatic-zones-of-madhya-pradesh.html

Department of Animal | Online statistics of animal husbandry from

Husbandry website http://www.mpdah.gov.in/

Department of | Online statistics of horticulture website

Horticulture &  Food | http://mphorticulture.gov.in/

Processing

Fisherman Welfare &
Fisheries Department

Online statistics of fishery department
website http://www.mpfisheries.gov.in/

Water Resources
Department (WRD)

River Basin

Online Statistics of River Basin
http://geoportal.mp.gov.in/wrd/home.aspx

5.4.3 Data from Old PBRs- Total no

of 890 PBRs were prepared

between the years 2008-2019 by MPSBB. The agriculture,
horticulture and fishery sector data available in previously

prepared PBRs was used.
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5.5 Process for Biogiversity Specific infermation (Part-2 )
(Creation of Data Bank]

Districts wise and Sector wise secondary data bank is

prepared.

5.6 Process for Biodiversity Specific information (Part-2 )
(Preparation of Master File)

5.6.1 Eco-region based districts clusters- Eco-region is defined by
using a range of parameters including landforms,
geomorphology, biogeography, vegetation and the cultural
context of the area. These attributes could provide a distinct
identity to the region. In context of Madhya Pradesh six eco-
regions have been identified using the criteria listed above.
The secondary data of PBR were classified according to the
districts of eco-region.

—Z

EJ Bundekhand

] satpuda
] vindhyan

1
!
|

Eco-region based districts clusters
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List of Districts according o Eco-region

S.No. Ecoregion S.No. Disticts
1 2 3 4
1 Jabalpur
2 Katni
3 Narsinghpur
4 Chhindwara
5 Seoni
6 Mandla
1 Satpura 7 Balaghat
8 Hoshangabad
9 Betul
10 Harda
11 Khandwa
12 Khargone
13 Burhanpur
14 Barwani
15 Indore
16 Dhar
17 Jhabua
18 Alirajpur
19 Ujjain
Malwa 20 Dewas
2 21 Ratlam
22 Shajapur
23 Agar-Malwa
24 Mandsore
25 Neemuch
26 Rajgarh
27 Bhopal
28 Sihor
Central 29 Raisen
3 30 Vidisha
31 Sagar
32 Damoh
33 Tikamgarh
a Bundelkhan 34 Niwari
35 Panna
36 Chhatarpur
5 Chambal d Bhind
38 Morena

14



S.No. Ecoregion S.No. Disticts
1 2 3 4
39 Sheopur
40 Gwalior
41 Shivpuri
42 Ashoknagar
43 Guna
44 Datia
45 Rewa
46 Sidhi
47 Satna
6 Vindhya 48 Singrouli
49 Shahdol
50 Anuppur
51 Dindori
52 Umariya

5.6.2 Agro-climatic zone based districts clusters- Segregation of
districts level Local bodies according to agro-climatic zone-
The State is divided in 11 Agro-climatic regions and 5 crop

zones

Agro-climatic zone of MP- Districts wise

5.6.3 River Basin based districts clusters- Districts are divided
according to 11 river basin - Betwa, Chambal, Dhasan, Ken,
Mahi, Narmada, Sindh, Son, Tapti, Tons, Wainganga (
Source- Water Resources Information & Management
System (WRIMS) Water Resources Department Government

of Madhya Pradesh)
15
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River Basin of MP- Districts wise

5.6.4 Soil type based districts clusters - Districts are divided
according to four soil type- Shallow and Medium black soil ,
Deep medium black soil , Alluvial Soil , Mixed Red & Black
soil Red and Black,

SOIL TYPES OF MADHYA PRADESH

W v O NG VID P € A T

Soil type of MP- Districts wise

5.6.5 Use of Google Earth Map- Satellite images were used to
identify habitat estimation (Grass land, forest land, aquatic
habitat- water bodies etc). After locating local body on
google earth map, identification of habitat types of local
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body were done and the related required data of habitat

types were collected from sources of line department.
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ping with istrict boundry

Satellite Image overlap

5.6.6 Combination of similar clusters of districts

DISTRICT CLUSTER MAP
FOR PBR PREPARATION

17



o2
_ o
Combination of similar clusters of districts
i . . . .
Gro | fsester filc of No Name of Agroclimatic River Bascin T £ Soil
. . . . & O
up District Districts zone (11) P (:)
No. Cluster {52} (11} '
K Pl
1 Sidhi ymore Plateau & Sone Mixed Red & Black soil
Satpura Hills
1 Sidhi K o 2
2 Singrouli ymore att?au Sone & Tons Mixed Red & Black soil
Satpura Hills
3 Satna Kymore Plat(?au & Sone, Tons & Ken Mixed Red & Black soil
Satpura Hills
K
4 Rewa ymore Plat?au & Tons Mixed Red & Black soil
Satpura Hills
2 satna Kymore Plateau &
5 Panna y . Tons & Ken Mixed Red & Black soil
Satpura Hills
| -
6 Katni Kymore P at?au & Sone, Narmada & Ken Deep med{um black
Satpura Hills soil
Northern Hill
7 Anuppur Region of Sone & Narmada Mixed Red & Black soil
Chhattisgarh
Northern Hill
3 Shahdol 8 Shahdol Region of Sone Mixed Red & Black soil
Chhattisgarh
Northern Hill
9 Umariya Region of Sone Mixed Red & Black soil
Chhattisgarh
10 Betul Satpura Plateau Wainganga, N.armada Shallow and Medlum
& Tapi black soil
4 Betul Shall d Medi
11 Chhindwara Satpura Plateau Wainganga & Narmada atlow and Ve um
black soil
Northern Hill
12 Dindori Region of Sone & Narmada Mixed Red & Black soil
Chhattisgarh
5 Dindori 2 lsgar‘
Northern Hill Sone. Narmada &
13 Mandla Region of \A;ain anaa Mixed Red & Black soil
Chhattisgarh gang
. Kymore Plateau & . Shallow and Medium
14 Seoni Satpura Hills Narmada & Wainganga black soil
° seon! Kymore Plateau & D dium black
15 Jabalpur ymore Fa (?au Narmada & Sone €ep mecium blac
Satpura Hills soil
ium bl
16 Neemuch Malwa Plateau Chambal Deep mi(;';m ack
¢ Neemuch D dium black
17 Mandsore Malwa Plateau Chambal eep mio; ¢
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Wiaster file of

River Basin

Narie of fgrocimad
. ol . ) Type of Soil
up District N Districts one (11} P ()
No. Cluster (=) (11)
18 Agar malwa Malwa Plateau Chambal Deep mii;\:m black
8 Rajgarh
19 Rajgarh Malwa Plateau Chambal & Mahi Deep medium black soil
20 Shajapur Malwa Plateau Chambal Deep medium black soil
9 Shajapur
21 Ujjain Malwa Plateau Chambal Deep medium black soil
22 Ashoknagar Gird Region Sindh & Betwa Deep medium black soil
10 Ashoknagar
23 Guna Gird Region Sindh & Chambal Deep medium black soil
24 Gwalior Gird Region Sindh Alluvial Soil
25 Bhind Gird Region Sindh & Chambal Alluvial Soil
. 26 Morena Gird Region Sindh & Chambal Alluvial Soil
11 Gwalior - - - -
27 Datia Bundelkhand Sindh Alluvial Soil
28 Tikamgarh Bundelkhand Betwa & Dhasan Mixed Red & Black soil
29 Chhatarpur Bundelkhand Ken & Dhasan Mixed Red & Black soil
12 Chhatarpur
30 Niwari Bundelkhand Betwa Deep medium black soil
31 Damoh Vindhya Plateau Ken & Narmada Deep medium black soil
32 Raisen Vindhya Plateau Betwa & Narmada Deep medium black soil
. Betwa, Narmada
v ’ 7 . n
33 Sagar indhya Plateau Dhasan, Ken Deep medium black soil
13 Raisen Bet hambal &
34 vidisha Vindhya Plateau € Wa'sﬁ] dar:“ a Deep medium black soil
35 Bhopal! Vindhya Plateau Betwa & Chambal Deep medium black soil
36 Sihore Vindhya Plateau Betwa, Narmada & Deep medium black soil
Chambal
37 Alirajpur Jhabua Hills Mahi & Narmada Deep medium biack soil
14 Alirajpur
38 Jhabua Jhabua Hills Mahi Deep medium black soil
39 Harda Centr\a/la?::rmada Narmada Deep medium black soil
15 Hoshangabad Cortral N y 5
40 Narsinghpur en rza":;ma a Narmada & Ken Deep medium black soil
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Agrociimatic

River Basin

Gre | paster file of | Name of
| . Ne . Type of Soi

vp ! District ! Districts 20nE {11) YP&(;J) i

Ne. é Cluster | (52} {11)
41 | Hoshangabad Central Narmada Narmada Deep medium black soil

Valley

42 Indore Malwa Plateau Narmada & Chambai Deep medium black soil

16 Indore
43 Dewas Malwa Plateau Narmada & Chambal Deep medium black soil

17 Balaghat 44 Balaghat Chhattisgarh plains | Wainganga & Narmada | Mixed Red & Black soil
45 Khargone Nimar Plains Narmada & Tapi Deep medium black soil
46 Khandwa Nimar Plains Narmada & Tapi Deep medium black soil

18 Khargone
47 Barwani Nimar Plains Narmada & Tapi Deep medium biack soil
48 Burhanpur Nimar Plains Narmada & Tapi Deep medium black soil
49 Dhar Malwa Plateau Chambal, Mahi & Deep medium black soil

Narmada

19 Dhar
50 Ratlam Malwa Plateau Chambal & Mahi Deep medium black soil
51 Sheopur Gird Region Chambal & Sindh Alluvial Soil

20 Sheopur - - - - - -
52 Shivpuri Gird Region Chambal & Sindh Alluvial Soil

5.6.7 Sets of combination at local body clusters -

After preparation of

districts master file the data were further isolated as per the following

sets of combination-

1. Local body has only agriculture biodiversity

2. Local body has agriculture and forest biodiversity

3. Local body has agriculture and aquatic biodiversity

4. Local body has agriculture, forest and aquatic biodiversity

The Panchayat level data were isolated according to the commbination

available in the local body.
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Sets of comkination at Lo

cal body

5.6.8 Final preparation of PBR Master file-
The master file of PBR is prepared on the basis of districts

which were classified on the basis of agroclimatic zone, river

basin; soil type and habitat identified.The sector wise data

were collected in the PBR fomats as per the following

chapters-
Chapter Name of Chapter Source of Secondary data
No collection
Part-1 General information
1 General Information 1. National Population Register
Peoplescape, (NPR) 2011 Census Data
2 Landscape, Waterscape (Census code-2011
and Soil 2. Department Farmers Welfare
and Agriculture Development
Govt of MP- Soil type
3. M.P. Council of Science &
Technology Bhopal
(MAPCOST)- GPS coordinates
Part-2 Sector specific information.
3 Forest Biodiversity Working plan data were used.
4 Agro Biodiversity Districts wise segregated agro
climatic zone data and soil type |
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No

 Chapter |

Name of Chapter

Source of Secondary data
coliection

used.

Aquatic Biodiversity

Districts wise segregated River
basin data (Aquatic species
details) used

Traditional Knowledge

No data is available.

Access Benefit Sharing
(ABS)

The Bio-resource and trade
information data available at
MPSBB was used.

5.7 Merging of Partl and Part 2-

5.7.1 The part-1 file is prepared for the particular BMCs. The part-

2 file of the same BMC is prepared with the replication of

master file of the district. In addition to this, in part-2 file

the specific data related to particular BMCs were also used.

5.7.2 The file of Part-1 of BMC is merged with Part-2 of the BMC

by using same unique ID

6. Special note on scope of updation

6.1 In light of the Hon’ble NGT order dated 09.08.2020 and

18.03.2020, the MPSBB has adopted above procedure to prepare

PBRs expeditiously.

6.2 All PBRs are in digital & dynamic form and are in the process of

continuous updating.

6.3 As of today, we can claim that we have been able to capture most

of the available secondary data regarding flora, fauna,

domesticated crops and animals and even aquatic flora & fauna of

every Gram Panchayat and Urban Bodies.
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€.4 The only issue regarding this methodclogy is that there was no
interaction with the general public to make data authentic.

6.5 Secondary data regarding traditional knowledge associate with
bio-resources/ biodiversity could not be collected.

hes, bosan
6.6 Retrofitting of PBR- The digital and dynamic PBR will-be sent to

concerned BMC and TSG of the districts to update and validate the
compiled information.
6.7 The incorporation of primary data in PBR will be done by BMCs in

the future.

(R. Sreenivasa Murthy)
Member Secretary
Madhya State Biodiversity Board
Bhopal (M.P.)
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YAdr & deg H oEd @)l A B I8 gRT WeIuey ey
Stafafdyar M 23 (12) @ Uraen= & sfadfa g fafdeuar ydes afafa




1D
\\/Jj

B A Stafafdedr usll & AT § Anfee g daid Jgad geH
[ERARSIE I

2. A s BRI wieexe v (SN Ag fdeell & wewor @i
347 /2016 I T=aTad 8 fdwg TRT WWaR U4 o= # uifa favly feqis
09.08.2019 & 18032020 & Ul H U<¥ H WA MA@ wWR (Gamad
vd TR fer) W afdd siafdfeuar geu afafoal gRr o Siafafaern
ygg_ AT o1 7o wrd &A1 T 21 39 9E 9l & wR R dale
Siafafagdr ooft &1 fFEfor fear war 2 udw # wfed Siafafduar yeed

Ffafral @l e Rerfd AAER 2

V@éﬁwmmmﬁﬁmﬁm

SHIB | g e | 1fea Safafaudr geaum
IREIEN D Hd GT | AR B Bl FET *
1 Tgrad | e garad 52 52
WX | 949 gdgrad 313 313
UTH g=7ad 22814 22814
JnT 23179 23179
2 | g | R e 16 16
e | R grfordr 98 98
TR gkye 264 264
a7 378 378
HETATT 23557 23557

* Note- *as on date 100 percent BMCs are constituted

1. As per the amendment in MP Biological Diversity Rules, 2004- Rule 23 (2) total no of
13718 JFMC cum BMCs have been constituted at Gram Sabha level by Forest

Department

2. As per order of Department of Urban Development, Govt of MP dated 8 June 2020 PIC
of council (Chairmen of council) of Nagar Palika and Nagar Parishad and MIC (Mahapor
of council) of Nagar Nigam are nominated for functioning of BMCs at all urban body level

in the state. ( Annexure-1)
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3. As per order of Department of Panchayat and Rural Development, Govt of MP dated
4 July 2020 all administrative committee (Where local body Panchayat dissolved) and
Panchayat ( Panchayat level where BMCs have not constituted) have been ordered for
performing BMCs responsibilities. ( Annexure-2)

3. 98 H I HAT AT fh AL 8RAT NTATed YR % 3407 /2016 B
fesie 09 SFTET 2019 UG 18032020 & fAvfg & urod # @ifde—19
feenfarcter &1 ulem ded gy vy g Siafafaydr 9 gRT gew § wHe
R g o 1fdd Safafdyd gdew affaal wR (Tad @R W 23179
Ud TRY e wWROuW 378, @l 23557) UX Digital and Dynamic ld
Stafafderar gofl frafor (People's Biodiversity Register- PBR) @7 @73 qof fawar

AT 2

I Stafafagar gsft T &1 srerad R (Updated on 10.07.2020)

PHIG | AT W R Al Safafaerar gofl
T epra &1 | o @ we A+
H =T
1 qerad | foTerr garad 52 52
WR | OFUS YEd 313 313
PIGREIEG! 22814 22814
T 23179 23179
2 TR | TR 16 s
e | TR wfder 98 s
TR uRye 264 264
1T 378 378 |
AT 23557 23557

* Note- Digital and dyn/amic base PBR have been prepared with secondary data.
Secondary data received from line departments and local body. As on date 100
percent Digital and dynamic PBRs are completed.

4. <l Stafdfaerd ool el &g Safafdua & wgarh v (qearey) grr vd
el WR @ [l gR1 [A9R A SreT @ ITHaRN & dis &l Sude
FRIg s | R FeR Ud 98 @ adidl [9ews @ Wgad yaral |

4
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Ahe ST $ GHEN d Uk Bide # fefiled $u | Adford o
AHTSY Slel d MR R e (v Suifid o Slafafqear ool &
fwfor @rd faran T 2
5. AT & rara &R 7 {6 Safafdud geus 9ffd wR 9Y dIR @) T8
s SIgfafaerdr Gofl @) dabeiich! UNIEo] def Y[uTac i sl fhar e
®1 39 B I T URY WR R e afafal Tee faar g
1. LY R TR— (IRRe-3 )
People's Biodivesity Register (PBR) Quality Evaluation Monitoring QH{<
2. NN WR UR— (gRf¥re—4 )
IS W People's Biodivesity Register (PBR) Quality Evaluation Monitoring
ARfT (qa wifeE, geagesr Qe &) e H)
3. Y W 39 Gfift (uRRre—s )
ST WK People's Biodivesity Register (PBR) Quality Evaluation Monitoring
3u affa(aew g, aeguey sy Safafdear 18 &1 sregerar H)
4. 918 WR 13— (uRfre-6 )
People's Biodivesity Register (PBR) Technical Screening NIGIG
(FETI® A3y Aigd, Aeves] Iog SiafafderdT 418 &) sieuedr #)
ey H e WR W U0 ofle oiafafaydr uoll @ Rt & &1 quality
Evaluation Monitoring ?@ SURIFd |fAfaal e fhar a1 7 |

6. oY WX People's Biodivesity Register (PBR) Quality Evaluation Monitoring SAAfT @l
dod & qd I 9ART gN e Safdfduar oot 4 FuiRa g 4 Halea
UHUSY TICT Bl Tl TTOTac B TRe0] fHar ST 21 39 S99 ¥ 39
AT @ 956 &1 A fdar AT 8

7. Sl 9B ole, e Hed QfYd ([ UU8 1) 7Y, Iy Slafafaerar g6 gl
g9 H gHE R (R R 4R Digital and Dynamic a1 Safafderdr gofi
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&6
foHAtor (People's Biodiversity Register- PBR) AT &1 ufshar &1 favrt &
T vl & ufafiadl & e e fdger o uwgeieRo fasar T |

71 e Stafafaear goft fmfor & yua U9 srearg— sy Safafagar arfdewor
R & YUAl & I[OU & HEUQY SY Gdfdfdedl dre gk &l ATl

Billingual (BT & iUsf) # vud duR &Y M| 39 Ugal & UdIhRul
farar | yusl @ R srgrl  aiffed fear ar 8-

M Siafafagdar ool & eeary

Chapter No Name of Chapter

1 General Information

Peoplescape, Landscape, Waterscape and Soil
Forest Biodiversity

Agro Biodiversity

Aguatic Biodiversity

Traditional Knowledge

Access Benefit Sharing (ABS)

NioOjunisd|wN

SR} Pl 3TATd BT AT fb G¥Rd Digital and Dynamic &l Siafdfaerar

gofl fAfor BRi w8 W2 W 10 JolTs 2020 A HI @y H fHar w47 7 |
73 XToU W YA — W R W 9mEd, faWTT @ 91$ gRT Digital and

Dynamic @l% wiafafdgar gonl Ao & g 6y 1 gl 9 afafd

A B FETTAR ad Bl T |

731 fRenfcy— Siafdfdgdr 4 WRIGR @ aed fawrn & fau uqy,
gfga, a9 faT gr1 are Safafagdn ool fFeior 8q fawm feenfesr
SN f Ty |

732 fafed afefT— aq v, Aeayey 5y Safafdgdr @€ gRT w@
garad AT g1 faf$dl SIFeET &1 ey srais B Herl foren
WR B g9 vd forer garad @ AfERAl B die siafafdgdr oo
fmtor 2g feenfrder SR fRa T |

7.2
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7.3.3 HIYSY ISy SAdfaedl dre "It H State level PBR Preparation Cell

( Special Task Force- PBR) T 169 a1 AT & | Al H 918 NI 6
ddb-id! faggs va 1 JuASIdl ged @l i Safafderdr gofl i
B WA e/ Safafdgar yde afifa &1 da-ial FgarT ugH
P Bg AT U B TE 2 |
UBIe & wew MEER 2 S fF Safafduar smenRa e fawal @
faersr 8-

1. 50 aR. sNE qfd, e afEE, AR Isg Safafdwar are, Hare

2.3l gHe oS, WIS Aew 9fYd, Aeauey Iy Siafafayar 98, WhaTe

3. S1. UfoTey o AEe 9w Aia Ayl I Siafafaudr §re, HiaTd

4. 1. ge Reifear, qe-ie! fRivs, #egucer 59 Safafdyar 98 WiuTd |

5. 81 kg g, el ORIvs, AUyl vod Siafdfdedr are HidTe |

6. 5 YR G, TEH-Ie] [ARNe, AGURY Iod STl are |iuTd |

7. 80 fasrer sRarel, da-iia] fa9ive, Aeaueel j1g Safdfdedr 98 Higre |

8. &1 g9 8 Uadol, (UNDP-Intern) HEUWRY XTSd Safdfderdl &1 |IUTe |

9. 51l gebTel HEd], Tobeld! fARysi— HEgUQel 15 Safdfderdr a8 Hrard |

10. 30 gy S, dEia] [AeNs—sier, FeauQe ISy Siafafdear a8 HaTd |

7.3.4  M.P. Council of Science & Technology Bhopal (MAPCOST, Bhopal) P eI A

YT AT WR B U9 AN Fer & AEtad AEfaE a6
T | AERE @ YR R e siafafayar gofl el § e wr
TR g9 &5 U4 STl a1l @ SR IR Adhed] Sl dar fear mar|

735 Sl db— I gN I Sdl I U Ahsyl SIST Bl Fhford DY

el §¢ darR fear | Ser d6 § o aR gt fAurT aR daey
Sel dOR fear T B 39 Sl d6 ¥ Iude ©e] 9 dld

Tar |

17.07 2020 doc
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74 ool ®R R w@9 — I WY AR @ uad § Rt W) 9 e
SHafafaear ol fFrafor § @ganT e fear a1 2 |
741 el WR W Asd JEN- Rier «R R are safafduar ool
ferfor B IR SEffdgdr @ WRIeR W@E gl T 9 9
UG B Abesdl STel YHHT &1 8 Garad &R & ford el &
g HRUEE  JAOER), el uErad dur Rt R erdureH
AP, TRII [ & for)) Asd IER 9™ T |
7.42 THAIDI GHT WE— el dolder @l emerar # A ddd)
HAde W g @le siafdfagar oon fyafor § derd favrt @
VHSY STl Y] B+ H b FdIT ya fHar 77 |
75 goft fEior @ ufhar— <1 g@d e gRT METd &Rl Al fe de
Safafded uslt & ey ®I STel Adhed 2 &l 9§ faved fear |

Chapter Name of Chapter Chapters Segregated for Secondary
No data collection

General Information
Peoplescape, Landscape, Part-1 General information

Waterscape and Soil

Forest Biodiversity

Agro Biodiversity

Aquatic Biodiversity
Traditional Knowledge
Access Benefit Sharing (ABS)

Part-2  Biodiversity- Sector specific
information.

~Nlojlvislw

751 AIp SAASAr oSl & ud—1 3 el B ford National Population
Register (NPR) 2011 ¥ STCT UTW fbam 4T | fSIIH Geographical area (Hact./
Sgq Km), Total House holds, Total population, Total population of male and female,
Water resources (Status) Well, handpumps, tubewell/ borewell, Spring, River/
Canal, Pond/ lake/tank, Nine fold Land classification (Hactares) <l SIC] UT&
fopar T | 3_\’1'55 et 8 @ Soil type%ﬁj Department Farmers Welfare and
Agriculture Development Govt of MP— ] STCT UTWT fopar T |
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752 olld SIAQARAl USH & Ue—1 & Al @ ford ydd M M@
31 Stafafaudr gees afifa @ R unique 1D TIR &R STET &1 Gdhdd
WW!WW'WW%‘%WQWW%@WA
® JITE & o SHER gUE-9U® ¢ |

7.53 Alb SafAfder ool @ uré—2 & qearl & ol udd R & ford @
fI Master file TIR BT T3 | 9P &I SRY Fg & b Adsd el
@1 A UE el W Rerd U f1$H1 WR Replicate BT 6 |

754 ol Sigfafedr ool & ye—2 & ford 52 fal @l 20 ARER Bled
IR @I T8 | AR BIgd JIR B 8 TR R feran T |

a- Agro-climatic zone based districts clusters- 11 Agro-climatic regions and 5 crop zones.
b- River Basin base districts clusters- Districts are divided according to 11 river basins.
c- Soil type based districts clusters- Districts are divided according to four soil type.

d- Google Earth Map- habitat estimation vegetation and water bodies.

755 ld SIGARAr Uoll & 9e—2 & oy g™ vargd wR & fod s
® R W FPATaR W tErgdl & FErTaR a@ifted e T 2 |
a- Sets of combination at local body clusters
b- Local body has only agriculture biodiversity
c- Local body has agriculture and forest biodiversity

d- Local body has agriculture and aquatic biodiversity

e- Local body has agriculture, forest and aquatic biodiversity

756 AT WIRel H 99 QWM & afdbd @M, Y faqmr, senfar faqm,
ORI [T, duT A T oM 9 SR [eRd Sigfafdudr @t
Jpedl el yrd fhar W) 3ge @i g $HUe gEd WR W
faerreral dor Herfdererdl g Wl Absyl el 4l ure fbar war|
gD A B IS §RI yd H dIR B T 890 Mk Siafdfdgar ol
d 9 Aeed Ser uw by T |
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757 Wi AR goll & wié-2 @ ford et Siafdfaera ?ﬂ Aquatic
Biodiversity- Districts wise segregated River basin data (Aquatic species details)
used &1 SITHGER] Bl ST § JrAT 747 |

7.5.8 Traditional Knowledge ® JATT B ol SIHHN UId F8! 81 TPl =

7.5.9 3f&UTY Access Benefit Sharing (ABS)- B UgH B ford ds WR W IuT]

SreT B g fhar 7 2|

7.5.10 <1 SIAFARAT Ol & urd—2 & ford TN &) T2 AR Bigdl & ST
ﬁmﬁﬁﬁlﬁ$mﬁ€m$%ﬁDataSourcefiIeEBWﬁW?ﬂ"T
H o AT §9d IMER WR 5l B Ure—2 gl Adhed SIe
IR fear T

7511 Y AP Saffagdr vl ey Aerg & ganssl JaR @ R W)
g1 @ S99 5ol @ Ud—2 & Sl Bl U 9 GIedR 39
WY D™ &) U6 did Siafafderdr oo IR &1 T8 2 |

8. Digital and Dynamic &ll® Sigfafdear gl &7 UegdieRor — dI€ & ddb-rd
faerwel g™ WA @ |ner 91 e g Mera e durd, ohue
grgd, W ARG d; NG Ferg @ TR AR, IR arferen, dor R
uRYE &R & TIR & T8 Alb SdAfaed ofl @ TR eardl & qasd

993l H GebfoTd SITHBRI &I IRGAEROT fhar 12T |

9. WRARY WeWl & FIa— SWw W= & FER R IR & gewt g
freforRaa gema ¥ sravd @wrar T

911 I Il YW, @ a9 AP, gNT A BT AT fB gewr A

R e @R o Slafafdyar oo &1 o7 ol @ve W) W)

fepar = 81 O @ WEA £ 39 drd 3 R e § (e

BU ¥ Hepfold BR JHved Il & MR R e uvg sr-nfis

e Sgfafdgdr uoll &1 i s & fFRaR suee /serad fha

M @ Eegdhal ] ad AW g gNT gaquse &R @

BRI (Working plan) @1 JMeRI dTs &l it B4l 4 Iyerer
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9.1.2

9.1.3

9.14

9.1.5

9.1.6

s TS Bl sUD W B g9 M B M URaT g derRd
fefSicer A & CAUIUH ol HUATS Hisa due il a8 &l
U IS T8 & | fore uoft famtor # weradr o g3 2

AN ARG, T, GoATedd, B wearor dor B faem fanmr g
AT BHRIAT YT fH Y Jafafdyar & Ay 3 Aded Sl @l
SR a8 @ ¥y Sucel &3 SRl | T grr o e w
& HABINIT B 41 Bl Hhed el Iuael HIW g g far
ST |

A TEUE. 9 Tgad, SETHdl Td U aiHa! PR gRT &fY
Sigfafaedr & swar # JEnirel gonfadl & wEae gg farfa 9@
S W SIHR U &I TS |

€l 3G ACH, IY HATAD HATeld, UYUTE NI gRT 3fad
ARCY BTgcl &l Ul Il axI8 S | s Siafafderar ool &l 918
TR JUI] RIHY FE™m R R THaR 9 89 )R ARG 3ruee
febar ST BRI | RIS QNI & SuNaredl gRTOAEM WR @l
SN AeYQY I9Y siatdfagdl g ael Heiea e A @
SEE RIS

AT T 4 aRd Rig 99 AIelsd, e, 93l Hedvl Ud Ay
faera foyrr g1 sga s Tar 6 9ol H# Selg Siafafdedar @
SIFeN 39 &g 918 gRT GUR & 78 AR HIsel Bl A9 AR
foyed v Gafed fAesi @ Sudel HRET S| SHG 1T _1add
AT AT b 7Y fa9rT & Roren sifaRal 9 SiHaR) iy Sucre
BRIS SR |

SfAfe Ry A 9 Ml sgea, darga vd amHior fawrd [T g

1
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;\Qf/

31T BRI fdb fSTell UArid, oiFde gargd @l Uoll d ARCY Bl
H Hford TGN &l use [hd o g (Mde S fdd ST |

0.1.7 WY Wew s ARG #lardd gdad, TG ey vd srars faar
g1 Siafafdear & \efod Sahr § Jdid 891 drsl | 39 JRkyeg 4§
Sl g@el dre gR1 Slafdfaydr & Hgc Ud A¥dHcHd o d dod d
G HRIAT YT | I8 GId b1 fob TR {73, R urferat g
TR Rvel @ AF Saflfdydr o 1 AR WiRd § Gafd
SHHRI Pl AYSe [ o 7q e IR {6 SR |

10. 95 Y4, FeAYQY I Siafafaudr 91 & gIa—

10.1.1 IGRI W(ed, Hegyu<y IS Siafafdgar 18 gR1 3aid Hear 1Ay fd
Jped IJlEl & MR W JUR &I T USil Digital and Dynamic
golaglie STy & | 9l dewl @ gendl bl ol H aeiad e
USfl @l suse [ G @) GwrRiarel FRaR [Ba1 S | 39 8g SY
|afa # frn & ufafe gewl &1 ArfeeE FReR gie &Y |

1012 Sl & Ure—1 # Safafdear ygum Afafa & we) &1 faavo gu=Ai §
HHATART B Sl Pl e BN |

1013 AMRE & YT 96 WHEA FHA & AW & Scold IavT N |

10.1.4 AT TR [EH™ R $ dld stafafdgar goll § g Fer wR
B SHHR B 3USe (B TH g a9 [J8R &l yaed A1l arg &l
U BRI B ol AR e 4l gou qrEER § 9EdiT U
5 S 2 WRIR & doeiia] faeiys &1 <R faar T |

1015 9 Ifed grr MEflRa fbar war & a99vsd @ working plan @l
SFER & MR TR S[UE Ugd WR @l IR Bl T8 dld
Sigfafderdr gofl @l &3 A9y @ SfuR R alad FdN &l g
qRIEToT PR |

10.1.6 B Safafduar ¥ F&fda gual & SHeR d Y gorfoa @ |yl
meﬁwﬁlsﬂ%@mﬁsm T fqoqtrﬂﬁ?qavﬁ
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10.1.7

10.1.8

10.1.8

faeafqemeral / weridenadl &1 B f[I9rT gRT v 98 g™ ud O
fFy S| U SHGN @ MR W EHfY &3 @ I ud wEfie
TonferRll @ Rfelar Ayl Iafore TR fhar S| 9@ IR WY
uoft Bl fARAR smuse fd oM @ Brdardl &R |

TSR Gag gRI 31ad BT T 4ol &) IHGRN $ R WY
& 39 WY e B Safafdudr ydum areer duR gl g9 gg
R fhar ar & uid—2 & sural & ford R @l T3 AR
BEd ®I 5Tl # replicate @1 dRiarsl § 9 el &7 9 &7 fa9y
frrr @1 fARiydr arell STMeN &1 gud A Hdhed R I fove
TR BN | 9% foRe @ ARIA W ool H Adferd STFHN & Ge
S W U4 uofl @ g9Hl Pl S SHerN B MR 9 ure e
TSl T 3METH B Il Hrdarg) o |

4I$ g ol Slafdfdear goil @ ARSY ®igel &l el & WY
@ frar dama dor sHYS gargdl o 9 o S| sa |
& AR} BIRd @ [Jriia srearg @l ufd &l faarn &1 W aftd @R
e @1 &l wigfafder 9t @ Digital and Dynamic Salagid
STEY BT ARAR UsT /3redd fhar 1 9 |

afeRal & e Stafafdear dgoff &) uee /3T fhd o @)
FTIATE) 2 A gy O fd o @) SrRfarET faar o |

10.1.10 e Gfya grT R f&ar T & 9fifd & gemal ® adard

T’f BN NI WIRIY People's Biodivesity Register (PBR) Quality Evaluation

Monitoring Y GfAfd @) fedia do& &1 Mo feAid 24.07.2020 &t
3UNT8 03.30 991 fbar &g |

11, AT §RT 3rgAe —




//
Y

gosl H W W@IER raera ) (Yargd dom R [Ae) W
JHvedl SEl B YR W dIR P T3 [SRIed U SIATHG ol
Stafafdedr ool & golagi™a ey &) [uac & gieryt fhar war | |
gR1 SCT Hohad & RN sfuee &y oF & g yer [y T | did
Siafafqeen ool fFeior 4 em=rE T8 ufhdl qr uoll & geidgiie Sced @
TUTddT Bl ¥ WINII__People's Biodivesity Register (PBR) Quality Evaluation
Monitoring 39 A EIRT 31 fhar ran |
oW A9 gRT 9 A die Safafduar goft fwior & @ vd ode el
Bl FHY WA H [UE & AR B GUKH 2 AEUeYl od Safafdear
IS @ $F © B B WIET IR g S b Aed! b qurg URT @ TS|

A W IS gRT 99dIS S99 PR d6db FHG @] TS |
N

(= s, BifAar 1)
el |fug

%A% / Sifae) / GaaELIUSEL) /2019-20 9.0g9¢ UL RATH 25/07 /2020
gfaferfi—
1. YT &4 99 WReTh Ud 9 g0l gY@ HIuQel, §aqs] Had |rd |
2. GETeTd, (A wegror aur &Y (e favr, [Qeiad waq HidTe |
3. 3Ydd, IHDB! g yers ariias) fawrT, fdearae wasq T |
4. FATAD, GLUTAT (A9, HTALT Ha= derlel]l TR HITe |
5
6.

. FAIeld, AGIAT HTV] UG 7 fAH fJ9TT, weieT s, HIdTd |
3Tgerd, gETad Ud T [aara f39RT, R’ 2o AT |

7. G, ARG fAdHrE ud Irary g9, urferer wd+, 6 FH R, HIUT |

8. W Weld Aewy dfdd, (Well. vd faca /1 uve 1 /913l / Hiotac)
TAUSY Iy Slafafdgrar §rs, {urd |

9. AW, TPh-Id! [qeusi—Urel 3R, Heaueel oy Safafaerdr a1 AT |

10. & 3R g1 Ug ravyd Hrdarel gq Uiva |

%W?ﬁ%ﬁ



TR fAF U9 emard fa|mT »-///_\.
HATAL, oo Ha+, |Iard] ( 8 '7

aﬁma,mosqazo;o
¢
i / /) /

W—j%}1746/2o19/18—2 : QY P TR Sig fAfdudr @ HRer / Hagiy
SUIRT U9 SUIRT 9 UE drl @ FYfad gear 6 gfe W 9Rd ARSR NI
S fafeudr sifdfyam, 2002 AfRgfaa far 1 €| w9 ffegar sfefagy, 2002
@ WUl & AR WEOURY WA R Aeg¥ey g fafduar fm, 2004
sftRgfa fear mar 81 weawew o9 fafdwar f@m 2004 & w23 @
Ruyies ¥ TR §AEd /TR el /TR R A e o fafduar M
TfAafd ( Biodiversity Managment Committee) &1 T3 fosa ST ©

qyey g fafduar a9 2004 & W 23 (1) & IR WENE
frerl # Sg ffduar yeem 9fRfadl & Ted 9% WIS WEE YAg gNT
Tegyey wig fafduar 94, 2004 @ 99 23 (2) & AR TR UIferd! /TR
uRyg & NI (@Femey ufReg) dqen TR 7 & el (Ferik
IRYg) B g fafdear weem afafa &1 o 3 @ forg Annfea Har 81

FAYSY P USGUTS B A9 |
qAT MRIATIIR

&MTL? fo'g\ y L\ 2020 |

(Sf. rfFamT arERef)
Iy wfaaq

AR UTAA
TR fadrd gd ey fawm

é, ‘
j/ Y35 )2‘3}%746/2019/18—2 Hiurel fe-Aid 06 SE 2020

: ufaferfa— g
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S o, CSER Road, TICEL Bio Park, ey
B .y 4 2234 2777 ju3s Taram ciunat - GO0 113 Tamed Nadu, India,
& 01 442258 1200 5 ; arT o,
& wnwnbaindiserg az, 13 T
No. NBA/15/30/2019/SBB/NGT Dated 20.01.2020
OFFICE MEMORANDUM
Sub: Constitution of Monitoring Committee for overseeing the quaiity of People’s
Biodiversity Registers (PBRs) by evolving a suitable mechanism — regarding
Ref: Office Memorandum No. C-12027/6/2016-CS il dated 15/01/2020 of the
Ministry of Environment, Forest & Climate Change, CS-lil (Biodiversity)
Division.

Section 41(1) of the Biological Diversity Act, 2002 states that, “Every local body shall
constitute a Biodiversity Management Committee within its area for the purpose of promoting
conservation, sustainable use and documentation of biological diversity including
preservation of habitats, conservation of land races, folk varieties and cultivars, domesticated
stocks and breeds of animals and microorganisms and chronicling of knowledge relating to

bioclogical diversity.”

2. As per Rule 22(6) of the Biological Diversity Rules, 2004, the main function of the
Biodiversity Management Committee is to prepare People’s Biodiversity Register in
consultation with [ocal people. The Register shall contain comprehensive information on
availability and knowledge of local biological resources, their medicinal or any other use or
any other traditional knowledge associated with them. The People’s Biodiversity Registers
shall be maintained and validated by the Bio-diversity Management Committee.

3. People's Biodiversity Registers (PBRs)) are statutory technical documents that capture all
the details of biological resources and associated knowledge available in the jurisdiction of
the local body. Any person or entity accessing these biological resources or associated
knowledge for research / bio-survey / bio-utilization / commercial utilization, are under
obligation to share a portion of their benefit to the local communities to help in the

conservation and sustainable availability of these resources.

4. Preparation of PBRs require technical expertise at various stages. Compiling and
collating the biological resources requires a comprehensive understanding of the subject
matter. Therefore, a general awareness is required amongst local bodies for decision making
in the use of biological resources available in their jurisdiction.

5. The Principal Bench of the Hon'ble National Green Tribunal vide Order dated 9" August
2019 in OA No. 347 of 2016 had issued instructions to constitute a monitoring Committee to
oversee the quality of PBRs on sample basis by evolving a suitable mechanism.
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6. Ministry of Environment, Forest and Clirmate Change vide Office Memorandum referred
above, has authorized the National Biodiversity Authority to constitute two Committees which

will monitor the

quality of PBRs.

7. Accordingly, the following Committees are being constituted as below:-

A. Monitoring Committee — | for States / Union Territories — Andhra Pradesh,
Chhattisgarh, Maharashtra, Gujarat, Telangana, Karnataka, Kerala, Tamil Nadu,
Madhya Pradesh, Odisha, Goa, Andaman and Nicobar, Dadar and Nagar Haveli, Diu
and Daman, Lakshadweep and Puducherry is as below:

S.No. | Name Designation / Organisation | Chairperson /
1 Dr. §.K. Khanduri Ex-PCCF, Kerala Chairperson
2 Dr. Joseph Bagyaraj Microbiologist and Honorary | Member
) Scientist
3 Dr. Oomen V Qomen Ex -Chairman, SBB, Kerala Member
4 Dr. D. Narasimhan Retd. Professor, Madras | Member
Christian College
5 Dr. Ramakrishna Ex-Director, ZSI Member
6 Dr. V.G. Malathi Ex-Principal Scientist, ICAR | Member
B. Monitoring Committee — Il for States / Union Territories — Arunachal Pradesh,

Assam, Bihar, Himachal Pradesh, Jharkhand, Manipur, Mizoram, Nagaland, Punjab,
Rajasthan, Sikkim, Uttar Pradesh, Uttarakhand, West Bengal, Chandigarh, Delhi,
Jammu and Kashmir and Ladakh is as below:

S.No. | Name ' Designation /| Chairperson |/
Organisation Members
1 Dr.R.B.S. Rawat Ex-PCCF, Uttarakhand Chairperson
2 Dr. AK. Gupta Ex- PCCF, Tripura Member
3 Shri R.R. Shukla Ex-PCCF, Kerala Member
4 Shri Arakkal Ashraf Ex-PCCF and Ex Member | Member
Secretary, Maharashtra
, s !
5 Dr. P.K. Singh Principal Scientist, National | Member
Bureau of Animal Genetic
Resources
6 Dr. M. Sanjappa Ex-Director, BSI Member
7 Dr. Neelima Jerath Ex-Member Secretary, | Member
Punjab SBB & DG, Science
| City, Kapurthala
8. The Secretary, NBA would serve as Member Secretary for both the committees.
9. The Monitoring Committees would have the following terms of reference:

2
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i. To oversee the quality of PBRs on sample basis by evolving a suitable
mechanism;

ii. To interact with relevant stakeholders who are involved in the preparation of PBRs
or as it deems fit;

iii. To submit report to NBA every three months. The first report is to be submitted on
or before 318t March 2020;

10. The tenure of the Committee shall be for a period of two years from the date of its
constitution. The NBA may amend the TORSs, if required.

11. The guidelines for the Committee shall be as referred to in Annexure 1.

12. This issues with the approval of the competent authority. J’}

s ——

(J.JUSTIN MOHAN, IFS)

Secretary, National Biodiversity Authority.

To

All Members of the Committee (as per Annexure 1)
All Chairman’s of State Biodiversity Boards

All Member Secretaries of State Biodiversity Boards
Private Secretary to Chairman, NBA

Administrative Officer, NBA

Accounts Officer, NBA

Guard File

NO SN -
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ANNEXURE — 1 N

GUIDELINES

The following guidelines are issued for proper conduct of the meeting to achieve the expected
outcomes.

1. Committees are being constituted mainly to advise NBA on technical, techno-legal,
administrative, scientific, statutory and miscellaneous matters. The role of the
Committee is more or less similar to that of ‘Amicus Curiae’ in the Court of Law.

2. Chairman/Member Secretary of the Committee are empowered to invite/seek opinion
of experts/special invitees, academicians and others as they deem fit.

3. The Chairman and members are requested to kindly make it convenient to attend the
meeting at the fixed venue and time. The NBA / State Biodiversity Board (SBB) will
arrange transport from Airport / Railway station / bus stand to and from the venue of

the meeting.

4. The travel of cost by Air (Air India - economy class) / train (AC-ll Tier) / road mileage
etc., incurred by the Chairman and the members / invitees will be reimbursed on
production of the tickets / boarding pass along with bills in the prescribed format
provided by NBA/SBB. The lodging and boarding will be provided by the NBA/SBB.

5. As per the directions issued by the Ministry of Finance vide O.M. no. No.19024/
2212017-E. 1V, dated 19" July, 2017, the Members are required to purchase the ticket
from three authorized travel agents viz. M/s Balmer Lawrie & Company limited (BLCL),
M/s Ashok Travels & Tours (ATT) and Indian Railways Catering and Tourism
Corporation Ltd. (IRCTC), or tickets may be booked directly from the Airlines.

6. The Chairman of the committee is entitled for an amount of Rs.6000/- as sitting fee
per day. Members and other invitees are entitled for an amount of Rs.4000/- as sitting

fee per day.

7. As per OM. No. 19047/10/2016-E-IV dt 12/4/2017 issued by Ministry of Finance, non-
official members alone are entitled to draw sitting fees for attending the meetings of
the Expert Committee. The definition of Non-official members as per OM are as
follows: "For the purpose of grant of sitting fee only such persons are to be considered
as non-officials who are not employed in any institution / organisation / body funded by

the Central Government”.

8. The committee is requested to submit a quarterly report to the NBA duly authenticated
by all the members. The NBA in turn shall furnish the report to the MoEF&CC. In

4
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order to finalize and submit the report, a lump sum of Rs.5,000/- will be paid to the
Chairman per quarter, to meet the postal expenses, mobile, internet charges and cost
of secretarial assistance at his place of stay on request. For payment of lump sum, a
self-declared certificate to the effect that the expenditure has been incurred for the
above purpose has to be furnished by the Chairman.

9. The committee shall oversee the PBR preparation in accordance with the provisions of

the Biological Diversity Act, 2002 and the Rules / Regulations / Guidelines framed
thereunder.

10. The Chairman and members shall exchange notes and views on the subject matter to
be discussed during the meeting / field visit. Given the sensitivity and nature of
deliberations of the Committee, members are requested not to engage in any bilateral
discussion with non-members regarding the subject matter.

X-X-X

B
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Dr. S.K. Khanduri, 409, Nilaya Hills, Haridwar Bypass, Dehradun 248001, |
Uttarakhand.
Tel: 9871800409; skhanduri57@gmail.com : i

Dr. R.B.S. Rawat, 188/1 Doon Valley Officers Society, Vasant Vihar, Dehradun}

248006, Uttarakhand.
Tel: 8412051550; raghubir226@gmail.com

Shri R.R. Shukla, 107/112 (A) Jawahar Nagar, Kanpur-208012, Uttar Pradesh.
Tel: 91 9895076129; rrskerala@yahoo.co.in

Dr. A.K. Gupta, Senior Professional Fellow, Wildlife Institute of India, P. O. Box #18
Chandrabani, Dehradun 248001, Uttarakhand.
Tel: 94364 50822; akphayri@gmail.com

Shri Arakkal Ashra, No-115/116, Swaraj Nagar, Manewada , Nagpur, Maharashtra.
Tel: 8208020463 | ash.arakkal@gmail.com

Dr. Joseph Bagyaraj, No. 41 RBI Colony, Anand Nagar, Bengaluru, Karnataka.
Tel: 91- 9448465368; dibagyaraj@gmail.com

"8 | Dr. Ramakrishna, Fiat No. 6, Navami Varsha Apariment, Srinvasapura, Opposite JSS

Dr. M. Sanjappa, 502, Biock C-7, Kendriya Vihar, Ballari Road, Yelahanka, Bengaluru

560084, Karnataka. !
Tel: Phone: 080 23330153 Ext.302. Email: sanjappam@ymail.com |

Engineering College, Bangalore — 560060, Karnataka.
Tel: 77606692 10; Ramakrishna.zsi@gmail.com

Dr. P.K. Singh, E-2, National Bureau of Animal Genetic Resources, GT Road bypass, .

PO Box-129, Karnal 132001, Haryana.
Tel: Ph. 09416411329(M); pksinghmathura@amail.com

10

Dr. Oomen V Oomen, GRA E-77, Gandhipuram, Sreekaryam, Trivandrum 695017,

Kerala.
Tel: 9447728940 Email: commenvo@gmail.com,

11

Dr. V.G. Malathi, Sreekumaran Hill Crest Apartment, CKS Avenue, Thondamuthur,

Coimbatore 641046, Tamil Nadu.
Tel: 8110996093; vgmalathi@rediffmail.com

12

Dr. Neelima Jerath, Director General, Pushpa Gujral Science City, Jalandhar-

Kapurthala Road, Kapurthala, Punjab.
Mob: 7087032265 / 9417555857 neelimaki@yahco.co.uk

13

Dr. D. Narasimhan, No. 5, Santhana Lakshmi Street, Rajeswari Nagar Selaiyur,

Chennai-800 073, Tamil Nadu.
Mobile: 98402 31967; narasimhand@agmail.com
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Yo ¥ Wy @& dew Ay HAEUTET TR ¥ AFensd SuRerd @) 988
SuRerd favg fPvs Wl @ uRey @ AT 95& HIIAE URY @) T3 | 39 98P @

T famg FA=TgaR 8-

1. 98¢ B URY H I gghd e, WS dew diwd (W uvs €l), Y. Iy
Safafagar 91 gRT 9o% # e igfafayar uoll [Eir & duriie uraeT
Tqd oot fAAtor § Safafaua udus |ffa o gfter & @ey § 9ffd 9ewl
! TR 31T HRIdT 7T |
11 Safafaerar W, 2004 (@2) FrEm 22 (6) FGR Sidfafdudr geeE

Afafr &1 g Bl W ARl & WY 9 Al Watdfdedl gl
JIR frar S wraerfa 81 OOl # i Sifaw A|mEl Bl Suaedr
IR FF, I7¢ vy a1 fodl 3y SuaiT a1 I+ s fhdl 41 a1y
URUR$ SH B AGd FAFhER Aftafad g &1 A 22 (8) —r®d
Sg fafdgar o @ 99Sl H Digital and Dynamic Soiagid SeTE™

1
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U/\
A
/j@};
TR a1 T g s9d Wiy g E 22 (10) —oigfafayudr geeE
afafoal gl e Wafafduar go dumlRda (Maintained)ﬁﬂﬂ SR 3N
39 fafHTg (validated) foFam SR |
12 FeqUQYl iafafgerdr 94, 2004 s 23 (9) S fafduan geem afafy
gRT &g Siafafaegar ool &1 At uraenfad 2 |
13 do® H dld JAdfaidedr ol o7 § deayeer oa Ssiafafaudr 918 @
e @ Fag A qgmd Rl T b 9 gRT Aeguey ISy
Stafafaear fam 23 (12) & wraam=r & sfddia oia fafduar gdem afafa
BT b Siafafaedr ol & Ao § ARTeeE dgT de-rd! el gaH
fopar ST 8
2. qFE g BRa wieRy vd (TASNEl) A8 Aol @& USReT GHIG
347 /2016 3 Te¥Ta RiE fdvg YR WREGR Td 39 H uiRa fAvfa fadis
09.08.2019 T 18.03.2020 B UIeld H UQel H HAW WIF Mdrg R (Yamad
vd TR er) wofda Safafaudr geum afafoal grr e Ssiafafawar
yded AT &1 Ted SR fhar a1 71 39 9Hk IRl @ ®"R R dld
Slafafdear oolt &1 ffor fear w2 wew e Slafafduar weed
gfaferal @1 srera Rafa frergar 2

Wafafaerar gegm afafa & sere Refa

HHIG | R TR g e | fed wafafaudar g
1 Tarad | ST garad 52 52
X _
NG EHRCECIR ] 313 313
DI IR 22814 22814
IRT 23179 23179
2 TR | TR 16 16
IBEAL) - :
TR uiferaT 98 98
RIS CHQQC 264 264
K] 378 378
HETAIT 23557 23557
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* Note- *as on date 100 percent BMCs are constituted

1. As per the amendment in MP Biological Diversity Rules, 2004- Rule 23 (2) total no of
13718 JFMC cum BMCs have been constituted at Gram Sabha level by Forest

Department

2. As per order of Department of Urban Development, Govt of MP dated 8 June 2020 PIC
of council {Chairmen of council) of Nagar Palika and Nagar Parishad and MIC (Mahapor
of council) of Nagar Nigam are nominated for functioning of BMCs at all urban body level

in the state. { Annexure-1)

3. As per order of Department of Panchayat and Rural Development, Govt of MP dated
4 July 2020 all administrative committee (Where local body Panchayat dissolved) and
Panchayat ( Panchayat level where BMCs have not constituted) have been ordered for
performing BMCs responsibilities. { Annexure-2)

3. 98% H o d ol T fB U sRT SraTerd YRl %, 3407 /2016 @
foTdH 09 OFT 2019 UG 18032020 & fAviy @& U9 H dIfds—19 &
feenfcer &1 9ree $Rd U HeFUQY WISd Siafdfaydr dre g Uaw H WA
I e W fda Stafafdydr gdeq wfafal @R (Targg &R W 23179
Td TR M WR W 378, el 23557) WX Digital and Dynamic @i
Stafafgerar goft FEI0T (People's Biodiversity Register- PBR) &7 @1 qul fdan

T B |
s Srafafaerar g fAeior @t ereras RARY (Updated on 10.07.2020)
PHIR | AT R R e Safafderar 9o
ferera fFrepra @1 | fEfor @ o A +
1 Jarad | fSTem gard 52 52
N ,
S99 9dTdd 313 313
UTH 991ad 22814 22814
anrT 23179 23179
2 T | TR A 16 16
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[k )
e e e N
hHIG | AT TR T i WAafafaerar golr
BEaE P &1 | FE @& wa de
Bl AT
] TR gTfeTahT 98 98
EEIEY EH?GG 264 264
U\PT 378 378
AETART 23557 23557

* Note- Digital and dyanamic base PBR have been prepared with secondary data.
Secondary data received from line departments and local body. As on date 100
percent Digital and dyanamic PBRs are completed.

4. Qe Sigfafderd go el &g Siafafduar & wgar f9rT (qEares) g1
Fe™ WR @ Mol g fmriig Jasd S1eT 3l STHaR B als Bl STl
TN Mg | WY el @ 98 & dediel 99w & dyed w9
Jdpey Sl Bl THBR B PR BHe ¥ e 9 & Faferd o
AHTSY SET & MR W e tvs sfis oiiee Wafafauar ooft &1
fertor rd fevar T &

5. AT BT 3raTd HRET 7471 b Safdfdudar yedeH Iffy Wk R duR @ e
Al SafAfaerdr Goil @1 deb-la] U¥IeTor qef T[urdaeT BT Isavt fhar S
21 39 3 IS U9 Uy R W AR |fifodt wem fhar war 2
1. UK WR - (uRRe-3 )

People's Biodivesity Register (PBR) Quality Evaluation Monitoring {fAft
2. IS WX 43— (gRf¥re—4 )
I R People's Biodivesity Register (PBR) Quality Evaluation Monitoring
Affy (g Afdg, Jegucer e &1 regerdl H)
3. o9 W 99 9fafa (aRfRme—s )
99 R People's Biodivesity Register (PBR) Quality Evaluation Monitoring
Iy A (A AfFd, Aegycel g Slafafdadr are @) aregetar H)
4. 9IS WR TR- (IRRr<e—6)
People's Biodivesity Register (PBR) Technical Screening AT
(AE® Wy iHd, Aeaucsl Iy dfafderdr 98 &) senetar H)

6. UI9 H WUPH wR W WU elid odfafaerar ooft & o &d &1 &
Quality Evaluation Monitoring ?@ Iwigd afafaal e fear a7 € BN W |
39 Al @ 9o @ gd 98 WR N Ted Ava-fawiwsi @l people's
Biodivesity Register (PBR) Technical Screening Al grr 4% H ol orafafaerdr

4
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goll # MaiRa uum 3§ daford Advedl SIeT &1 ddb-Id] [ordar &l aNeo
s 9@ § o W1 @I B
7. Sl 9B 98, S Haw ARa (W uue ) Ay sy Saafdyar 98 gN
TeT W IR R MdTg R R Digital and Dynamic @ld Stafafaerar goit
faHtor (People's Biodiversity Register- PBR) AT @ uftear &1 faews @
qHeT g fohar AT | o W WETgd A Aiud, S ghd offs g1 Yawl H
Digital and Dynamic el Gigfdfdgar ol ey & deg & = fdgsn @
URKIciTepRoT fepar T |
71 e Saffiuar oo FEfr & gua vd sreara— i Safafayar wiferesor
ERI @& UUAl @ AU B AUQY U Gidffdgar 9 gI &l |
Billingual (R={ Ta 37US) # yua (OR R4 M| 39 YUl &7 WRIABRT
forar Tar | guEl @ AR s | affega fear B

Ad Hafafdgar ush & 31y

Chapter No Name of Chapter
1 General Information
2 Peoplescape, Landscape, Waterscape and Soil
3 Forest Biodiversity
4 Agro Biodiversity
5 Aquatic Biodiversity
6 Traditional Knowledge
7 Access Benefit Sharing (ABS)

72 Hewl @Y AT BT AT {5 TG Digital and Dynamic Wi Siafdfaerd
goft fafor erd Ag 7S | 10 SR 2020 T@ B 3@ # fhar AT 2 |
73 o WY WAN — Affd gl ol o wR ¥ Imed, fammr aon e
g1 e Stafafagrdr goil fier 8q a7 9aral @ 37aid BRIl T4 |
731 fRwnfade- Jefifdgdr @ WReR w@a g foar & fov ugw,
ferg, o9 T grr ole siafafdear oo fmfor =g oy feenfadsr
SR fR T |
732 ffedy srefdT— a9 fgqm, o8 g1 vd darga fawr g fafsar
BT BT A9 JraH HROHSH el R » 99 Uq fofer
ggrag ® AfEIRAT B ARfesE g fhar )




o

7.3.3 HEOYCY ST SAfafdydr 1S MU H State level PBR Preparation Cell

( Special Task Force- PBR) &7 34 f&har a1 81 ¥l § 9l ERT 6

dprdl fA9ivs Ud 1 guASIq gwed @I did oigfafdear ool iy |
Jp-ilbl FEINT YaT &R Bg 9dl U $) T3 8| UBIE & de

frgaR 8, S 6 Siafafduar smrRa = faval @ favms 8-

1. 30 R, shfar 7fd, wew Afga, wegycer sy Safifduar 9, e

2. i, gqol oIS, Werd Ao g, Aeuey oy Stafafdudr ars, Wrd

3. 1. iy A9, 9eae Aewd Aftd Feayeyl 9y Safdfdedr are, Wre
4. €. g faifear, g favws, Aeayeer oy Siafafdedr a1 wiare |
5. 1. 7Ra e, da-a! fRivs), Aegyeer oy Safafdear a1 \are |

6. A1 TR T, T fARIvs, qeguey vy Saffduar @S Hiare |

7. 40 faote gRarel, d@ia fas, Aegyeer 99 Siafafderar 9 Higre |

8. 31 ¥ g U&dt, (UNDP-Intern) FEIYCE TS0 Siafafaedr @i 41aTd |

9. & gepTel AEa, qhAID! [ARINT— ALY Iod Siafafdye S AT |

10. 0 fogy SreE, de-e! [Jevs—<rel, Aeyeyr Ied siafafauar are MiaTd |

7.3.4

7.3.5

OFUE U9Id WX & U4 NG erd B AR MLP. Council of
Science & Technology Bhopal (MAPCOST, Bhopal)EF} FEINT O Ut fha
T | AERE @ 3MUR W oie Sdfafagar goft iy & e v
R g &3 U4 STl Axadel & MR R Yahed Sl 9aR fhar 1S
el 96— dis gRT 9 &l O UTE Abee el B Adhford B
gel §6 dUR a1 a1 srer d6 # e aR g1 T aR Jeed
Sl R fHar T 81 39 sl 6 ¥ Sude ST A oAb
Sigfafderar usfl @ Yusl & SR SIel UTal & gofl &1 (Hior b

aqr |

74 el «¥R R WM — g wW0g B9 & ures § ften w) 9 oA
Stafafderar oo fFafor § ggaT ve fhar war 2

7.5

7.4.1

foTerr R or Ared AEER- T ¥R W oie safafdgdr gof
fFrEior g ey Slafifgar @ WRIGR WeR arel oW @ |@Eead
WOd B Abes¥l STel UHAT BT 2 dadd WR & o) Rrell &
g U AET, Ten uargd der e qe eriueH
PN, TR FHr & o) Aee ey g9 7 |

742 THAIB FHAT WHE— Rl doder & srgerr d Ufdd dad

qHfd WE gRT e afafavar ooh fREfer § fer fave @
TpeN TIST YT BN H by FEa T yer fbay a7 |

gofl foeior @1 gfbar— 1 g A gRT IfaTd wNE AT 6 Wlie
Siafafaerd usll @ e &l STel Adhed & &F 9FT # fawad fbar |
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Chapter Name of Chapter Chapters Segregated for Secondary data collection
No
1 General Information

' Part-1 General information
2 Peoplescape, Landscape,

Waterscape and Soil

3 Forest Biodiversity

4 Agro Biodiversity

5 Aquatic Biodiversity Part-2  Biodiversity- Sector specific information.
6 Traditional Knowledge

7 Access Benefit Sharing (ABS)

751 b SIfAfddr ool @ Wc—1 & AT D oy National Population
Register (NPR) 2011 ¥ TTeT UTw fham 1A | RS9I Geographical area (Hact./
Sq Km), Total House holds, Total population, Total population of male and female,
Water resources (Status) Well, handpumps, tubewell/ borewell, Spring, River/
Canal, Pond/ lake/tank, Nine fold Land classification (Hactares) I SICl &l
fopar | 3D U B B Soil typeﬁ*ﬂj Department Farmers Welfare and
Agriculture Development Govt of MP— T SICT YT a5 wrar |

752 Ald SIART USll & ge—1 & Il & ol e g Fa
& Nafafaar udega ARy @ 1 unique ID TIR &R STeT 9 fhar
TAT| EBT G BRY T8 & b TS WHEY Fer 8 ue- b
Tl & ford SIMaN yIdH—gaad ¢ |

753 e SAARdr 9ol @ Ue—2 & gl & ol yRe d @& ol &
o Master file TN &) Tl_ifl bl & BRUT T8 B P Adpedl el
) AT U ool # Rd UMY (& O Replicate BRI & |

754 Wb SafAfar ool @ uré-2 @ ford 52 RTell @ 20 ARSY WA
IR B T3 | ARSR BIsdl dUR DR 8q MEMER R forar 3 |
a- Agro-climatic zone based districts clusters- 11 Agro-climatic regions and 5 crop zones.

b- River Basin base districts clusters- Districts are divided according to 11 river basins.

c- Soil type based districts clusters- Districts are divided according to four soil type.
7
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d- Google Earth Map- habitat estimation vegetation and water bodies.

755 dld SigfAfR@r ooil @ ue—2 @ fold I dargd W & ford A
& AR W AR I gargd &l =aR aifiad (Gar 721 g |
a- Sets of combination at local body clusters
b- Local body has only agriculture biodiversity
c- Local body has agriculture and forest biodiversity
d- Local body has agriculture and aquatic biodiversity
e- Local body has agriculture, forest and aquatic biodiversity

756 ARCR Bigd H 99 QIR & afddr @i, B favr, et T,
faMRT, 991 AR uTerd fawmT 9 S99 el siafafaear @
Ahed Sel U fhar 71| g9 | & 9 u Gad ®WR W
faermeral qun ARTdeTerdl g1 Adhiad ddhed Sel Wl urd fhar 1|
SHD I &l 9IS §NT g4 H JUR Y T 890 @ld SIafafder goh

A A Aes el yrd fhd |
757 Sl SO ool & uie—2 @ ford Siofg Siafafdgean ?@' Aquatic
Biodiversity- Districts wise segregated River basin data (Aquatic species details)
used P SIHGNI HI ITAT & G777 D 1 Bl Traditional
Knowledge P JAY b fold WHGN YT T8l 8 Gl 2| ey
Access Benefit Sharing (ABS)- @ UU3l & oI dls WX W IYolel Sl Bl

g far 1ar 2

7.5.8 AIp SIS Ul & UIe—2 & ford TR P T8 ISR GIsel & el
ﬁﬁ%ﬁﬁﬁmﬁ@mﬁmDataSourceﬁIea}iWﬁw
H AR AT 396 IMUR W et & uid—2 erargl & daped el
IR fHar a7 |

759 WYl ol SafAfderdr ool R e & genss! qaR @ MR W
qé—1 der 99 RTed & 9e—2 & €T Bl Ub d1g ofiedy 349
R Frg &1 e offs Wafafdudr goll dar @) 78 2 |

8. aﬁzﬁﬁaﬁﬁam%ﬁwuﬂﬁw—mszﬁdmmwﬁ@wﬁmwﬁ%a%
A 9 U W e fen dargd, S demra, e gardd aen
T (P & TR 7, TR gifeid], dor TR gRYe ®R &) JOR & T
e Stafafdedr uofl &1 el & Jusl # Hdhfold SMeRN &7 IRl
febar w1 |

o. WAfY WeHl & FIME— SWId WRNBRY & IHR R [{vg {Adve afify @

R g1 FleiRad g | 31awd dHern Ta—
9.1.1 VAT & 21 YO IR gRT 3ravTd AT AT b U9 H 23557 Y

e W e Siafafdudr 99 &1 fFEior wrd SES B o1 g9 Bl @Y
fiflek e ¥ f$foied 3u @ Aafad &Y Ahved] el & IR W)

8
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fefotee vos sfe e Stafafdudr ooft &1 fAmior &l aue @y w®
gaaaiterd fehar wmar 21 98 gR1 gema R & odelt @ R
Tl # GUR a1 O | SR SRy U Siged O Wkl Bl g
¥ g AT |

9.1.2 WA & wew i faftm =9 g1 gema R wan & refiy safafduar @
A A T R e 98 9 9eed ST Suae e @ 9= ffed
o} fAAusl @ Hegar @ Hafora &R | S=H S a BRIy GOl # BRI
BT FAY B B g FRER @l e & ool @ 9HeN Ra
e Rl I | A

9.1.3 Ay wew 1. sl I g1 Yema e w6 ey Safafduar @
FIY A IS & gRI Fhfora RiddR TeT § 70 & yonfedl & 4,
a1 Rex afH SR Seiia Safifduar @ oeaa 2 918 @ Sl §6 &
o S99 gRT GF&aR! SUa™ $s Savfl | TEaR Yofl & sera famar
ST S| B8R S 6 918 W errar vy e 'R wR fARAER wfta
BT | ARTXY BISA BI YT B S SUGTE FRMAT O &q dre 1 3aid
FHRIAT 7T |

9.1.4 WA We@ S AYA HAqd R @A A AT B uoh d arfe
Siafafdudr &1 e SftD &1 §9 ¥ dle gNT GAR Pl TG AR
HiRel Bl a9 SER fava ax Hafd faRivsl & Sueer &Rl o4 |
foraa fr Hafa g o &9 @ THeR! BT JIUST H7A T 91 Dl
3T BT ST b |

9.1.5 AR Wew S @ Uy FUTH g1 SaayR | AT P & "
q dod A IURYT g4 | I gRT gIa a1 7y b dofl & gRuRe @
® JA H PRI DT Hbord 81 fbar 741 €1 96 gRT 39 Ay DI
ueeT [ WM & IMaehdh TSN A IS Bl fATd HRIGT S | Gl
% argse fhd S 8 999 gRT 918 &l JgY Ud IR & g UeH
@Y I |

9.1.6 AfRfy e I I IoR gRT TR e & mr A Rea T
JUH T gGoig RIRVG D el HeOd Irer bl g e 'R @l
cliep Sigfdfdgar uoil | Sired &7 gorg fear 71| I8 SFeR 99 Rl
JUTE] FHRIS AT |

9.1.7 GfAfa g Al wWifere gRT Wies T BR g8 ard & JAHGR WY Goll
H Hitwferd o= &1 gema f&ar war| ded § Im@id HRgl 1A fh I
ERT Avian Biodiversity @ S®IRGH IR dUdhfoRe dle I SUAY HRIS

SR |

10. G Ay, Feayy oy Safdfdudr 91 @ gwa—

10.1.1 950 AfTg, ALURY 99 Sidfdfdudr 9§18 & §6% W ArfeYE 4
gera gg a9y stz fbar A 99 grRT Sad Hen o
HHS Sl P AMR R GIR HI Ts Gl Digital and Dynamic
goiagife Serad 2| afafy wewnt @ gwmal o1 ooh # afafoa @
0o BT ST R O ) Briardl PRaR @ STl | g 8 Wiy
el o1 "RieeE AR gra far S |

9




<

¢

RO W/
/ '_1“
/

10.12 WeW |fUg gl dofHa favwst o1 A fear 7a1 i Safafdear
e ARG & TR & AR yual § SUGE avd BRIl Bl
Gofl H AT BN 37 PR |

10.1.3 AMY Fo® 8 gRw qeER W Hiue Red g9fder @ weeE arer
4 @I U FRA I A Hdr Tar| ey B e wry
Fer ¥R @ a1 Safdfdudr oot § T Fern wWR B TEaER @

3gse fhar 1 9 |
10.1.4 Ao Afug grr Rl fear oy 6 gl & JHaE) & emeR w8

I WHER era @1 siafdfdudr ydge g JuR gl 2 R ol #

ARER BIeel & R WR replicate &1 ®RIdE § 39 Mo & &3 9y
SITH®RI BT YoIh | Ao B adh foe & ARIH | Yol Bl 3ed b

& HrIaTEl B |

1015 A Wfua gr1 FERm fear T f wffa @ gwmal & o
faya—faesil @ People's Biodivesity Register (PBR) Technical Screening
Affd @) fgda 5% &1 Mo i 24.07.2020 B UIe: 1130 q91 &)

o |
11, GRART §RT SrgeT —

Jo¥ W R R R R (Gd g N er) ® Jeved
SEl @ IR R AR ) 18 Riea tvs smwifie e Safifiuar 9h @)
R smse far o | Ao Safafduar ol fFafor 3§ sroad 7 ufihar qem qen
Ahfeld SIeT &I Wwﬁw—ﬁmﬁﬂﬁ People's Biodivesity Register (PBR)
Technical Screening \fAf @1 do@ AMTY gRT Rerwr e g fhar mar |
3T 9IS gRT U=gAIE YT R J8F T B TS |

%, (o IR K&m )
wew wfua
gBHi% /Sifde / Faa@H s R) /2019-20 /)67 Aure,RAi® 23 /07 / 2020
gferferfo:—
1. I 9o, fawg—faeiwst &l People's Biodivesity Register (PBR) Technical
Screening WfAfd, Aeayce W Safdfdyar 91 Aarer (7.9)
2. O \EG W Wf¥E, (yen ud faw /¥ wvs € /9rh) weyey vy

Stafafderar 918, Mt (7.9)
3. 99X, At [aerysl — difiem. meaueyr g Ssiafafduar 1€ Jrurd

B 3R Fa-ref Uit |

> Sl
7

@t GIEC]
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m%/ww/zme/m—z U @ PR g fafduar & Sveror / Hagda
JUERT TG IGAT @ WG ol @ FYfId dear @1 g @ ARTG WRER g
g fafegar siffgE, 2002 sfergfad fovar a1 & o9 fafdear srfefw, 2002
T WEE $ IFYAR FHEIRY YR g§R1 Awu_y wid faffysr |, 2004
sfrfrE R T ¥ wEVRw O Rftwar faw, 204 B w23 3
gRutH ¥ TR TG /TR ufasr /R frm ¥ e og fafeuar g
Gfafd ( Biodiversity Managment Committee) &1 16 fahar ST 8 |

meoyRy g fafgwer w2004 @ g9 23 (1) @ SI9ER YOG
freml 4 S Rfdva ydew wfafodl @ Tew 9% WS WA WE gN
TRy i fafqeuen {499, 2004 & M 23 (2) & AR TR U@/ TR
gRyg @ QA (eremefm oRw]) dur IR 7w &) gHang . (Ferd
Reg) @1 A9 fafdyar gdes 9fafy &1 o w1 @ fag Tmifea sear 21

FAYRY B IS B AT |
T ARATTAR

@ﬁ%a:@ﬁ)w\“\”% |
9y wf
YR ATHA
T faera w9 smar fawm

N, | |
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e’/ Jfa, FeuRy INH 99 furT d3raa, Hiure |
Few IfHg, eauey 59 W9 fafeudar 918, zeumaaﬁmmmm

L‘// fee iaret |
‘ﬁ” 3. AW Holdex, Jegyey |
v 4. I HRNG WY FaTed, TN 9TET U9 e, Tems |
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W@WWW N
LG
nﬁma,ﬁﬂa?%-.;ea.;ozo
PRSP 36'7‘/11?1/@3—1— /2020 afafawar fafs 2002 &) &RT 41 T4
7y, Safafdgdr 99, 2004 @ 99 23 & 9O IR YW ¥ I dERIC, SEUQ
vorga ¢d foren darga wR R Aafafauar yeum wfafoal @ wew fFar s weenfa
21 3 oflew ¥ vag gR1 MW fFar wrar @ f¢ WO Yuga wie dwmg @1
Fd®wIel W 89 @ gd Safafdgar ysuH Gy @1 e FE fFar s e, g8t
eI afife Saffdrar geue 9fifa @ w9 d T8 9o $1d S o9 9% f dEa
#1 TeT A & Wl o vard adae § aRaw § ¥ frg ol W W Seffdvd
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No. NBA/156/30/2019/SBB/NGT Dated 20.01.2020
OFFICE MEMORANDUM

Sub: Constitution of Monitoring Committee for overseeing the quality of People’s
Biodiversity Registers (PBRs) by evolving a suitable mechanism - regarding

Ref: Office Memorandum No. C-12027/6/2016-CS Il dated 15/01/2020 of the
Ministry of Environment, Forest & Climate Change, CS-lll (Biodiversity)
Division.

Section 41(1) of the Biological Diversity Act, 2002 states that, “Every local body shall
constitute a Biodiversity Management Committee within its area for the purpose of promoting
conservation, sustainable use and documentation of biological diversity including
preservation of habitats, conservation of land races, folk varieties and cultivars, domesticated
stocks and breeds of animals and microorganisms and chronicling of knowledge relating to

biological diversity.”

2. As per Rule 22(6) of the Biological Diversity Rules, 2004, the main function of the
Biodiversity Management Committee is to prepare People’'s Biodiversity Register in
consultation with local people. The Register shall contain comprehensive information on
availability and knowledge of local biological resources, their medicinal or any other use or
any other traditional knowledge associated with them. The People's Biodiversity Registers
shall be maintained and validated by the Bio-diversity Management Committee.

3. People's Biodiversity Registers (PBRs)) are statutory technical documents that capture all
the details of biological resources and associated knowledge available in the jurisdiction of
the local body. Any person or entity accessing these biological resources or associated
knowledge for research / bio-survey / bio-utilization / commercial utilization, are under
obligation to share a portion of their benefit to the local communities to help in the

conservation and sustainable availability of these resources.

4. Preparation of PBRs require technical expertise at various stages. Compiling and
collating the biological resources requires a comprehensive understanding of the subject
matter. Therefore, a general awareness is required amongst local bodies for decision making
in the use of biological resources available in their jurisdiction.

5. The Principal Bench of the Hon'ble National Green Tribunal vide Order dated 9™ August
2019 in OA No. 347 of 2016 had issued instructions to constitute a monitoring Committee to
oversee the quality of PBRs on sample basis by evolving a suitable mechanism.
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6. Ministry of Environment, Forest and Climate Change vide Office Memorandum referred
above, has authorized the National Biodiversity Authority to constitute two Committees which
will monitor the quality of PBRs.

7.

8.
9.

Accordingly, the following Committees are being constituted as below:-

A. Monitoring Committee — | for States / Union Territories — Andhra Pradesh,
Chhattisgarh, Maharashtra, Gujarat, Telangana, Karnataka, Kerala, Tamil Nadu,
Madhya Pradesh, Odisha, Goa, Andaman and Nicobar, Dadar and Nagar Haveli, Diu
and Daman, Lakshadweep and Puducherry is as below:

S.No. | Name Designation / Organisation | Chairperson / |
Members
1 Dr. S.K. Khanduri Ex-PCCF, Kerala Chairperson
2 Dr. Joseph Bagyaraj Microbiologist and Honorary | Member
‘ Scientist
3 Dr. Oomen V Oomen Ex-Chairman, SBB, Kerala | Member
4 Dr. D. Narasimhan Retd. Professor, Madras | Member
Christian College
5 Dr. Ramakrishna Ex-Director, ZS| Member
6 Dr. V.G. Malathi | Ex-Principal Scientist, ICAR | Member
B. Monitoring Committee ~ Il for States / Union Territories — Arunachal Pradesh,

Assam, Bihar, Himachal Pradesh, Jharkhand, Manipur, Mizoram, Nagaland, Punjab,
Rajasthan, Sikkim, Uttar Pradesh, Uttarakhand, West Bengal, Chandigarh, Delhi,
Jammu and Kashmir and Ladakh is as below:

Punjab SBB & DG, Science

City, Kapurthala

S.No. | Name - Designation /| Chairperson /
Organisation Members

1 Dr.R.B.S. Rawat Ex-PCCF, Uttarakhand Chairperson

2 Dr. AK. Gupta Ex- PCCF, Tripura Member

3 Shri R.R. Shukla Ex-PCCF, Kerala Member

4 Shri Arakkal Ashraf Ex-PCCF and Ex Member | Member
Secretary, Maharashtra
SBB

5 Dr. P.K. Singh Principal Scientist, National | Member
Bureau of Animal Genetic
Resources

6 Dr. M. Sanjappa Ex-Director, BSI Member

7 Dr. Neelima Jerath Ex-Member Secretary, | Member

The Secretary, NBA would serve as Member Secretary for both the committees.

The Monitoring Committees would have the following terms of reference:

2



i. To oversee the quality of PBRs on sample basis by evolving a suitable
mechanism;

ii. To interact with relevant stakeholders who are involved in the preparation of PBRs
or as it deems fit;

iii. To submit report to NBA every three months. The first report is to be submitted on
or before 318t March 2020;

10. The tenure of the Committee shall be for a period of two years from the date of its
constitution. The NBA may amend the TORs, if required.

11. The guidelines for the Committee shall be as referred to in Annexure |.

12. This issues with the approval of the competent authority. J&

St

(J.JUSTIN MOHAN, IFS)

Secretary, National Biodiversity Authority.

To

All Members of the Committee (as per Annexure 1)
All Chairman’s of State Biodiversity Boards

All Member Secretaries of State Biodiversity Boards
Private Secretary to Chairman, NBA

Administrative Officer, NBA

Accounts Officer, NBA

Guard File

NS wN
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ANNEXURE - |

GUIDELINES

The following guidelines are issued for proper conduct of the meeting to achieve the expected
outcomes.

1. Committees are being constituted mainly to advise NBA on technical, techno-legal,
administrative, scientific, statutory and miscellaneous matters. The role of the
Committee is more or less similar to that of ‘Amicus Curiae’in the Court of Law.

2. Chairman/Member Secretary of the Committee are empowered to invite/seek opinion
of experts/special invitees, academicians and others as they deem fit.

3. The Chairman and members are requested to kindly make it convenient to attend the
meeting at the fixed venue and time. The NBA / State Biodiversity Board (SBB) will
arrange transport from Airport / Railway station / bus stand to and from the venue of

the meeting.

4. The travel of cost by Air (Air India - economy class) / train (AC-l| Tier) / road mileage
etc., incurred by the Chairman and the members / invitees will be reimbursed on
production of the tickets / boarding pass along with bills in the prescribed format
provided by NBA/SBB. The lodging and boarding will be provided by the NBA/SBB.

5. As per the directions issued by the Ministry of Finance vide O.M. no. No.19024/
2212017-E. IV, dated 19" July, 2017, the Members are required to purchase the ticket
from three authorized travel agents viz. M/s Balmer Lawrie & Company limited (BLCL),
M/s Ashok Travels & Tours (ATT) and indian Railways Catering and Tourism
Corporation Ltd. (IRCTC), or tickets may be booked directly from the Airlines.

6. The Chairman of the committee is entitled for an amount of Rs.8000/- as sitting fee
per day. Members and other invitees are entitled for an amount of Rs.4000/- as sitting

fee per day.

7. As per OM. No. 19047/10/2016-E-1V dt 12/4/2017 issued by Ministry of Finance, non-
official members alone are entitled to draw sitting fees for attending the meetings of
the Expert Committee. The definition of Non-official members as per OM are as
follows: "For the purpose of grant of sitting fee only such persons are to be considered
as non-officials who are not employed in any institution / organisation / body funded by

the Central Government”

8. The committee is requested to submit a quarterly report to the NBA duly authenticated
by all the members. The NBA in turn shall furnish the report to the MoEF&CC. In

4



order to finalize and submit the report, a lump sum of Rs.5,000/- will be paid to the
Chairman per quarter, to meet the postal expenses, mobile, internet charges and cost
of secretarial assistance at his place of stay on request. For payment of lump sum, a
self-declared certificate to the effect that the expenditure has been incurred for the
above purpose has to be furnished by the Chairman.

9. The committee shall oversee the PBR preparation in accordance with the provisions of

the Biological Diversity Act, 2002 and the Rules / Regulations / Guidelines framed
thereunder.

10. The Chairman and members shall exchange notes and views on the subject matter to
be discussed during the meeting / field visit. Given the sensitivity and nature of
deliberations of the Committee, members are requested not to engage in any bilateral
discussion with non-members regarding the subject matter.

X-X-X
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ANNEXURE - I

Dr. SK. Khanduri, 409, Nilaya Hills, Haridwar Bypass, Dehradun 248001,

Uttarakhand.
Tel: 9871800409; skhanduris7@gmail.com

Dr. RB.S. Rawat, 188/1 Doon Valley Officers Society, Vasant Vihar, Dehradung

248006, Uttarakhand.
Tel: 9412051550; raghubir226@amail.com

Shri R.R. Shukla, 107/112 (A) Jawahar Nagar, Kanpur-208012, Uttar Pradesh.
Tel: 91 9895076129; rrskerala@vyahoo.co.in

Dr. AK. Gupta, Senior Professional Fellow, Wildlife Institute of India, P. O. Box #18
Chandrabani, Dehradun 248001, Uttarakhand.
Tel: 94364 50822; akphavri@agmail.com

Shri Arakkal Ashra, No-115/116, Swaraj Nagar, Manewada , Nagpur, Maharashtra.
Tel: 8208020463 | ash.arakkal@gmail.com

Dr. Joseph Bagyaraj, No. 41 RBI Colony, Anand Nagar, Bengaluru, Karnataka.
Tel: 91- 9448465368; dibagyaraj@gmail.com

Dr. M. Sanjappa, 502, Block C-7, Kendriya Vihar, Ballari Road, Yelahanka, Bengaluru

560084, Karnataka.
Tel: Phone: 080 23330153 Ext.302. Email: sanjappam@ymail.com

Dr. Ramakrishna, Flat No. 6, Navami Varsha Apartment, Srinivasapura, Opposite JSS
Engineering College, Bangalore — 560060, Karnataka.
Tel: 7760669210; Ramakrishna.zsi@gmail.com

Dr. P.K. Singh, E-2, National Bureau of Animal Genetic Resources, GT Road bypass, ;

PO Box-129, Karnal 132001, Haryana.
Tel: Ph. 08416411329(M); pksinghmathura@gmail.com

10

Dr. Oomen V Oomen, GRA E-77, Gandhipuram, Sreekaryam, Trivandrum 695017,

Kerala.
Tel: 9447728940 Email: gommenvo@gmail.com,

11

Dr. V.G. Malathi, Sreekumaran Hill Crest Apartment, CKS Avenue, Thondamuthur,

Coimbatore 641046, Tamil Nadu.
Tel: 8110996093; vgmalathi@rediffmail.com

12

Dr. Neelima Jerath, Director General, Pushpa Gujral Science City, Jalandhar-

Kapurthala Road, Kapurthala, Punjab.
Mob: 7087032265 / 9417555857, neelimaki@yahoo.co.uk

13

Dr. D. Narasimhan, No. 5, Santhana Lakshmi Street, Rajeswari Nagar Selaiyur,

Chennai-600 073, Tamil Nadu.
Mobile: 98402 31967; narasimhand@agmail.com
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ANNEXURE | i

Madhya Pradesh State Biodiversity Boara, Bhopal (MP) -

Present Status of BMIC formation (Updated on 10.07.2020)

1 S.No. | LbkcawBody C Level Total no of Nc of BMCﬂ
1I local body * Constituted
|
| i . B —
\ 1 “Panch;!;at | Zila Panch;yat - 52 52 ]
Block/Janpad
Panchayat - 313 313
Gram Panchayat 22814 22814
3 : Total 23179 23179
2 Nagar Nagar Nigam 16 16
Nikay Nagar Palika 98 98
Nagar Parishad 264 264
| Total 378 378
Grand Total 23557 * 23557* *j

* The present status of total local body has now changed from 23617 to 23557
becuause of change of boundries (Parisiman)

** As on date 100 percent BMCs are constituted

Note-
1. As per the amendment in MP Biological Diversity Rules, 2004- Rule 23 (2) total no of
13718 JFMC cum BMCs have been constituted at Gram Sabha level by Forest

Department

2. As per order of Department of Urban Development, Govt of MP dated 8 June 2020 PIC

of council (Chairmen of council) of Nagar Palika and Nagar Parishad and MIC (Mahapor
of council) of Nagar Nigam are nominated for functioning of BMCs at all urban body level
in the state. ( Annexure-1)

3. As per order of Department of Panchayat and Rural Development, Govt of MP dated

4 July 2020 all administrative committee (Where local body Panchayat dissolved) and
Panchayat ( Panchayat level where BMCs have not constituted) have been ordered for

performing BMCs responsibilities. ( Annexure-2)
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Madhya Pradesh State Biodiversity Board, Bhopal (MP)

Present Status of PBR preparation (Updated on 10.07.2020)

[ sNo. | LocalBody |  Level | Totalnoof | Noofdigitaland
i local body dyanamic PBR
] prepared™
l 1 Panchayat Zila
; Panchayat 52‘_ >2 ]
| Janpad
1 | Panchayat 313 313
[ i
| | Gram 22814 22814
' | Panchayat | """ T
I Total 23179 I _ 23179
2 Nagar Nagar Nigam | 16 | 6
Nikay | NagarPalka | 98 98
Nagar 264 264
Parishad - L
Total L 378 »v"_}z 8 ]
Grand Total 23557 23557 **

o

N

TN

;

-

-

"

\ ‘

/

* Digitévlma“r;d ﬁd'{/anawn;i{”base PBR have been brepared with secondary data.

Secondary data received from line departments and local body.

** As on date 100 percent Digital and dyanamic PBRs are completed.
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gRYHT YT
(Agenda for Circulation)

favg —y<er # §Hw R FE™ (Tamd aen TR Aer) WY ) Sdfafaudr gegE
afffa &1 eq Bl g $fves vd s o Safafqgdr ol o @

&1 3HISA arad |

AR g gRA grigeRyr vd (TASE) dE fReell gR1 UeRul &
347 /2016 %ﬁwwﬁ%ﬁﬁ@mﬁm@mﬁmoaéazmg g 18.03.2020
B WY A w ey Rer W (T W frer) W S g6es
afafy &1 Tem vd e Sefdfduar goft et s sa-—vfiea fEar sen @1 fof
oRa fear Ty 21 w9 asiia gRa wiftavor v (@ASNE) & Saa favla &
fraraas &g IS Siafafaya widey 3-8 @ fenfide srgER od weqyde ey
vafafgear € @ 17 @ @S dod (R1F 0206.2020) B Fvfy Eﬁ T H ‘JéBT ﬁ
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
O.A. NO. 347/2016

IN THE MATTER OF:
CHANDRA BHAL SINGH ...APPLICANT
VERSUS
UNION OF INDIA & ORS. .RESPONDENTS
PROOF OF SERVICE
S.No. Name of Advocate Email id
1. | Mr. A.B Akolkar, abakolkar@gmail.com
Advocate for Applicant
2. | Rahul Choudhary, rahulchoudharyy(@gmail.
Advocate for Applicant com
3. | Dr. Sarvam Ritam Khare, litigation.lifeogmail.com
Advocate for Respondent
4. | Mr. Shuvodeep Roy, shuvodeep roy(wreditfm
Advocate for Respondent ail.com
5. | Sandeep Singh sandeepsinghadviz gmail.
Advocate for Respondent com
6. | Mr. Jagdishvaran jagdishlawassociates(wg
Advocate for Respondent mail.com
7. | Mr. Edward Belho, ebelho(@gmail.com
Advocate for Respondent
8. | Ms. Runamoni Bhuyan rohmani@@hotmail.com
Advocate for Respondent
9. | Ms. Ruchira Gupta ruchiragupta@gmail.com
Advocate for Respondent
10. | Sunil Fernandes, sunilfernandes(gmail.co
Advocate for Respondent m
11. | Mr. Guntar Pramod Kumar, gunturpramodkumar/'g
Advocate for Respondent mail.com
12. | Mr. Venkat Reddy, venkatreddy(@gmail.com
Advocate for Respondent




13. | Mr. Anil Grover, anilaw2(@vahoo.com
Advocate for Respondent

14. | Mr. Abhishek Atrey abhishekatrevi gmail.co
Advocate for Respondent m

15. | Mr. Shiv Mangal Sharma, shivmangalsharma’w gma
Advocate for Respondent il.com

16. | Mr. Abhishek Yadav, kdev.abhishek@gmail.co
Advocate for Respondent m

17. | Ravi Kant Pal, advravikantpal(@gmail.co
Advocate for Respondent m

18. | Sh. A Mariarputham arputham?23(w gmail.com
Advocate for Respondent

19. | Ms. D. Bharti Reddy bharati_adv@ yahoo.com
Advocate for Respondent

20. | Mr. Mukul Singh, mukulsingh@ gmail.com
Advocate for Respondent

21. | Ravi Kant Pal, ravikantpalw gmail.com
Advocate for Respondent

22. | Ms. Arpana, arpanadv2 7 gmail.com
Advocate for Respondent

23. | Adv. Ritu Raj Bishwas, riturajbiswas/«gmail.com
Advocate for Respondent

24. | Ms. Shashank Bajpai, advocateshashankbajpal
Advocate for Respondent (@ gmail.com

25. richok407(cgmail.com

26. | Ms. Meera Gopal meeragopal( gmail.com
Advocate for Respondent

27. | Adv. Anupama Ngangom, anupamangangom i gmai
Advocate for Respondent l.com

28. | Sh. Shubham Bhalla, shubhambhallaf gmail.c
Advocate for Respondent om

29. | Ms. Aruna Mathur, arunamathur(@gmail.com

Advocate for Respondent
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30. | Mr. Bhawar Pal Singh, banwarpalsingh(@ gmail.c
Advocate for Respondent om

31. | Mr. Surodeep Roy, shrodeeproywgmail.com
Advocate for Respondent

32. | Mr. Rakesh Sharma rakeshsharmaadv(gmail.
Advocate for Respondent com

33. | Mr. Deepak Jain, deepakjain( gmail.com
Advocate for Respondent

34. | Mr. Ajay Jain Ajayjainscl 14@@gmail.co
Advocate for Respondent m

35. | Mr. Shashank Saxena, shashanksaxena@gmail.c
Advocate for Respondent om

36. | Mr. Justin Grorge justinegeorge(@gmail.co
Advocate for Respondent m

DATED :o% 01.2020
PLACE : NEW DELHI

g

V.K. SHUKLA

Counsel for Respondent No.14
B-69, Lajpat Nagar 1,

New Delhi — 110024

M- 8800131234,

E-mail: vkslawoffices@gmail.com




9/10/2020 Gmail - Compliance Affidavit on behalf of Res. No. 14 in OA No. 347/2016 (Chandra Bhal Singh vs UOI)

M G ma || V.K. Shukla <madhavnassociates@gmail.com>

Compliance Affidavit on behalf of Res. No. 14 in OA No. 347/2016 (Chandra Bhal
Singh vs UOI)

1 message

V.K. Shukla <madhavnassociates@gmail.com> Thu, Sep 10, 2020 at 4:24 PM
To: abakolkar@gmail.com, rahulchoudharyy@gmail.com, litigation.life@gmail.com, shuvodeep_roy@rediffmail.com,
sandeepsinghadv@gmail.com, jagdishlawassociates@gmail.com, ebelho@gmail.com, rohmani@hotmail.com,
ruchiragupta@gmail.com, sunilfernandes@gmail.com, gunturpramodkumar@gmail.com, venkatreddy@gmail.com,
anilaw2@yahoo.com, abhishekatrey@gmail.com, shivmangalsharma@gmail.com, kdev.abhishek@gmail.com,
advravikantpal@gmail.com, arputham25@gmail.com, bharati_adv@yahoo.com, mukulsingh@gmail.com,
ravikantpal@gmail.com, arpanadv27@gmail.com, riturajbiswas@gmail.com, advocateshashankbajpai@gmail.com,
richok407@gmail.com, meeragopal@gmail.com, anupamangangom@gmail.com, shubhambhalla@gmail.com,
arunamathur@gmail.com, banwarpalsingh@gmail.com, shrodeeproy@gmail.com, rakeshsharmaadv@gmail.com,
deepakjain@gmail.com, Ajayjainsc114@gmail.com, shashanksaxena@gmail.com, justinegeorge@gmail.com

Cc: vinod shukla <vkslawoffices@gmail.com>

Dear,
Pls, find attached a copy of the Compliance Affidavit on behalf of Resp. No. 14 in OA No.
347/2016 (Chandra Bhal Singh vs UOI).

Regards

V.K. SHUKLA

Respondent No. 14

Advocate, Supreme Court of India

Madhav & Associates B-69 | Lajpat Nagar-1 |

New Delhi-110024 | Tele: 011-45558066

E-mail: vkslawoffices@gmail.com | Mob.: +91 8800131234 |

CONFIDENTIALITY NOTE

The contents of this message may be legally privileged and confidential, for the use of the intended recipient(s)
only. It should not be read, copied and used by anyone other than the intended recipient. If you have received this
message in error, please immediately notify us at the above co-ordinates, preserve its confidentiality and delete it
from your system. Thank you.

ﬂ Affidavit on behalf of R 14.pdf
4434K
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